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Date:

To,
The Member Secretary.
Central Pollution Conirol Board,
Parivesh Bhawan, East Arjun Nagar.
Delhi-ll00l2

I 1 :lN ?n?I

S r,

"Kind Attention: Sir. p.K Gupta, Additional Director & Head, AeM Division,,.

Sub: Submission of status report on Hon,ble NGT directions inO.A No_.68 I /201 8, Dated:2 I _8-2020- Reg.
Ref: 1 ) CpC B Letter No.AeM/ Ap I 20 I 9, _iO, D ated:3}- I 2 _2020.

with reference to above subject, the status report on the directions of Hon,bre NG.r in
oA No'681/201 8' Dtd:2r'g-2020 is herewith encrosed and submitted for kind perusar. Hence
it is requested to acknowledge the same.

Yours sincerely,

sd/-

Copy to:- MEMBER SECRETARY.

" ;!|r:,if[.tffT"ffi#fTr Secretary' Gon or Kamataka, vidhana Soudh4

' #! ;:,T|[1 ffi"j,H, [.Ti".#1gnt, 
Department or Environmenr and Ecorogy,

,, 
J;1iftfilijll?irectorate, 

CPCB, cpCB South zone, Nisarga Bhavan, Bengaluru-7e
4) Scientific Officer, AeMC, Head office for further needful action.

**fiWErARy.
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KARNATAKA STATE POLLUTION CONTROL BOARD

Complionce to Hon'ble NGT order in OA No.6BI/2018, Dated:21-B-2020
from Karnataka Stote Pollution Control Board, Bengaluru.

With relerence to Hon'ble NG'f order in OA No.68l/2018, Dated: 21-\-2OZO
two meeting were conducted under the chairmanship of chief Secretary, Government
of Karnataka. the I't meeting through YC on 1-9-2020 and 2nd Virtual meeting on 19-
10-2020 with the line department to initiate action listed as under to comply with the
Hon'ble NGT direction. In Pursuance to compliance to the Hon'ble NGT. the
Regional officers, KSPCB have submitted the action taken/ status report for the non
attainment cities of the state viz.. Bengaluru, Hubli-Dharwad. Kalaburgi and
Davangere which is also enclosed as Annexure-l, Annexure-2 Annexure-3 &
Annexure-4 for improvement of Air qualit_v.

Direction's
0f lk,n'ble

\(;1'
Su bject Com pliance

Status re rt
Establishment of Monitoring
Stations- Continuous Ambient Air
Quality Monitoring Stations and
Manual stations - KSPCB

Tenders floated to procure I I CAAQMS (4
under NCAP million plus NAC and another
4 under other than million plus NACs and 3

for KIADB). Technical bid finalised,
financial bid under progress.

ll. Under taking Source
Apportionment Study (SA.y and
Carrying capacity {CCt studies in
non attainment cities (NACs) -
KSPCB

For Bengaluru City: Source
apportionment and Emission
Inventory study has been completed
by CSTEP. A Validation workshop
was organised with iine department
on23-12-2020.
For other Non auainmenl. cities, a

proposal has been sent to CPCB on
28-9-2020 & 15-10-2020 to consider
the study on SA & EI for the
remaining 3 non attainment cities.
Yiz., Hubli-Dharwad, Kalaburgi,
Davangere to undertake Joint study
with SPCBs. Further following
Institutes viz., IISo. Bengaluru
CSTEP and IIT Chennai have been
contacted for undertaking studies.

1)



ll1 Review of Master Plan in the light
of CCiSA studies to identi! areas

where carrying caPacitY cannot

sustain industrial or non

conforming activities u hich maY

have to be shifted on the Pattern of
directions of the Hon'ble SuPreme

Court in M.C Mehta V/s Union of
India (2004.1 6 scc 588 - KSPCB
and State Government.

lv. Development of Public Grievance

Redressal Portal (PGRP) - KSPCB'
BBMP, Food and Civil SuPPlies,

Transport DePartmentPolice
DepartmentBMTC and BDA

All the concerned States/UT

e\ecute action plan inc luding

control of stubble btrming
Agriculture Department

VI Detail micro level Planning lo
undertake at each non-attainment

city. - KSPCBIBBMP/ DMA

v11 Remedial action for control of nolse

pollution. - KSPCB/ Traffic
Police/ BBMP

Outcome of the SA/CC & EI studies of four

non-attainment cities will be placed before

the Government.

An iCCC (Integrated Control and

Command Centre is established at the

Head olfice ofKSCPB to address the

Air and Noise pollution issues in a

comprehensive way in coordination
with the line dePartment of state

govemment.
At preset the ICCC, command centre

is workin effectivel
The KSPCB has issued directions under I

Air (Prevention and Control ol
Pollution) Act 1981, on 16-12-2020 to

Agriculture Department to execute the

Action plan submitted bY them on

Stubble buming in the state.

Based on the direction issued by CPCB

on Green crackers action taken to

educate the vendors at cracker stalls and

conducted raids to check the sale of I

crackers and also conducted mass

awareness to general public by KSPCB
officials during 2020 Deepavali. Action
taken report on the directions of NGT
has been sent to CPCB on 24-11-2020-
Detail micro level planning shall be

done based on the study report on SA &
EI in coordination with the line

artrnents.

Action plan for control of Noise

pollution is prepared in coordination
with the Joint committee constituted by

the NGT in OA No.17812017 for
Bengaluru City. Further a

comprehensive action PIan for the

control of Noise pollution for Kamataka

is prepared and submitted to CPCB for
I1S A loval vide Dtd: 30-12-2020

L
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1X Procurement of Noise Monitoring KSPCB has procured 114 Noise
equipment to control noise r yn61i161ing equipment and handed over
pollution.- KSPCB/ Police 169 to police Commissioners office to

Mandate for sustainable
derelopment for reduction of air
pollution by utilization of CAMPA
funds for afforestation in NACs of
the state. - KSPCB/ Karnataka
Forest Department

Department (Traffic) and
Transport Department

x Constitution of ERS (Emergency

Response System) - KSPCB, State
Government

x1 Utilization ofconsent and EC funds
available with CPCB/SPCBs/PCC
_ KSPCB

Board has addressed a letter to Forest
Department vide letter dtd:'21-10-2020
to utilise CAMPA funds for
development of shelter belts and
plantations in the non anainmenl cities.

equip the police station ol Bengaluru
city. A training programme has been
conducted for police personnel regarding
operation of noise meter. Remaining 6
Noise equipment are distributed to
Regional offices of Bengaluru city.
Further. 62 Noise monitoring equipment
were also procured and distributed to all
the Re ional Olfices of KSPCB.
Proposal is being sent to Revenue
Department. Gor4 of Kamataka on 8-12-
2020 to include Member Secretary.
KSPCB as a member of Disaster
Management Authority.
Board has sent proposal for seeking
financial assistance from CPCB on 8-12-
2020 and to release remaining 40 crores
out of 50 crores deposit money by the
state Govt with CPCB to take up the
mitigation measure for improvement of
Air quality in Kamataka.

tl\*W--'
MembLr"66cretary.

Karnataka State Pollution Control Board
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The Cornmissioner, Bruhat Bangalore Mahanagara Palike, Hudson circle, Bangalore -

s60 002.
2. The Commissioner, Department of Transport & Road Salety, 1't Floor, 'A' Block,

Shantinagar, Bengaluru - 560 021 -

3. Thc Commissioner, Bangalore Development Authority, T'Chowdaiah Road'

Kumarapark West, Bangalore - 560 020

4. The Commissioner, Agriculture Department, Seshadri Road, Bangalore'

5. The Managing Direitor, Bangalore Metropolitan Transport Corporation, Central

Offices, Shanthinagar, Bangalore - 560 027 .

6. The Commissioner, Department of Food, Civil Supplies & Consumer Affairs

Department, # 3, Cunningham Road, Bangalore - 560 052'

7. Thi Managing Director, KSRTC, Shantinagar' Bengaiuru - 560 021 '

8. Thc Managing Director, BESCOM, K.R Circle, Bangalore-560 001 '

9. The Managing Director, BMRCL, 3'c floor, BMTC complex, K.H Road, Shanthinagar,

Bangalore-560 027.

10. The Additional Comrnissioner of Policc (Traffic), Bangalorc'

1 I . The Additional Commissioner of Police (Law &Order), Bangalore'

12. The Regional Director, the Regional Directorate-So uth . c('ntral Pollutlon Conkol

Board, Southcm Zonc. Nisarga Bhavrn. 'A' Block' I* & ''' Floor' 7"' 'D' Main'

l'himntaiah Road, Shivanagar, Bangalore - 560079'

Sir,
Sub: Validation Workshop for Emission Inventory(El) and Source

Apportionment (SA) Studv of Bengaluru by CSTEP and KSPCB- Reg'

Rcf: Email note roceived from CSTLI' on I5-12-2020'

A Validation s'orkshop for Ernissiort I:rvcntorl' and Source Apportionment studies

corrrlucted lbr Bcngaluru oity by CS i'EP aml KSI'CB is cot]r eucci ott 23-12-2020 at 3:00 i'ft,'i

under the chairmanship of Additional chief Secretary to Govemment, Forest, Ecology and

Environment Department, in thc Tejasu,i Auditorium, 3'd Floor, Parisara Bhavana,

Church Strcet, Bangalore 560 001 to discuss on the drafl study report on EI and SA

conducted by CSTUP for Bengaluru City.

The Agenda for the same is herewith attached. Hence, it is requested to kindly attend

the workshop and provide your inputs.
Yours sincerely,

sd/-
N{EMBER SECRETARY.

" a'rA# Ddf, (t cr;, dEnd m,0 dnP" AVCID UST {)I PTASTICS-BE'ECO' TRIENDLY



Co;rr to:

2) The Prir atc Sccretar-r, ttr ACS 1o (lor ernrlent. I'olcsi. Ecolrt.uy rtntl LinviLorrnre:ri
Dept., M.S Building, Bangalorc lbr rnlbnnation and requested to brrng it to the kind
notice of ACS to Govt.. FEE Dept..

3) The Private Secretary to Principal Secretary to Govemmcnt, Ecology and
Environment Deparlmcnt, M_S Building lor infonnatior.r and requested to bring it to
the kind notice of Principal Sccretary, E&E Dept.,

4) Senior Environmcnt Officer, (Complaints and Awareness), Head office for
information and further needful action.

5) Chief Scientific Officer, CEL, Nisarga Bhavan for information and to attend the
workshop.

6) S.O, AQMC, Head office for information and further needful action.
7) PA to Hon'ble Chairman for information and to bring kind notice of the Chairman.
8) PA to Member Secretary for information and to bring kind notice of the Member

Secretary .

9) PRO, KSPCB for information and to make necessary arrangement for Hi Tea and
snacks.

i) \irs. I'ratinr:r Singh. Itcscarth Scicrrlist. (.cnlrt firr.Strrrlr ol science,'l cchnolog',.
and I'olicr'. No.ltl. lllrl' Cross. \larur.a Strccl. I)apanna La\out, Nagashcttvhalli"
RN{\' IInd Stage. Bcngaluru-560 09.1 for information and lo makc neccssarl
trrangcmcnts for thc l orkshop.

MEMBER S

a- \.
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KSPCB/MS/CEO/AQMC/IoR/20201 2ry;t Date:

To,

Sir,
Sub: Inclusion of Hubli-Dharwad twin city for conducting Joint Source

Apportionment Study by CPCB - Reg.

Ref: 1) Directions of Hon'ble NGT Principle Bench, New Delhi in O.A No.618/20i8,

Dated:2l-8-2O20.

2) VC held with the Msrnber Secretary, CPCB on,22-9-2020.
:k:a:k * *

In continuation to the decision taken during the video conference meeting of CPCB

with State Pollution Control Boards held on 22-9-2020, regarding implernentation of National

Clean Air Programme, it is to inform you to include one ol the Non-attainment city viz,

Hubli-Dharwad twin city in Kamataka for source apportionment study jointly being

undertaken for CPCB.

Hence, in order to set a pattern and adopt a uniform policy to undertake the study, it is

requested to include the city of Hubli-Dharwad from Kamataka for conducting the joint study

by CPCB on source apportionrnent.

Yours faithfully,
sd/-

MEMBER SECRETARY

Copy to:-

l. The Principal Secretary to Govemment(Ecology and Environment), Forest, Ecology

and Environment Department, GoK,7d Floor M.S Building, Bengaluru-560 001 for

kind information.
2. The Regional Directorate, CPCB, CPCB South zone, Nisarga Bhavan, Bengaluru-79

for kind infbrmation.

NTEMBE

fu*"
nAr6fB
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The Member Secretary,

Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar,

Delhi-110032.
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((
The Member Secretary,

Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar,

Delhi - 1i0 032.

Sir,

U

a\

Sub: Inclusion of Davanagere, Gulbarga for conducting Joint Study on Carrying

Capacity and Source Apportionment by CPCB - Reg'

Ref: 1) Directions of Hon'bie NGT Principle Bench' New Delhi in O'A No'618/2018'

Dated:27-8-2020.

2) VC held with the Member Secretary, CPCB on 22-9-2020'

3)KSPCBletterNo'KSPCBA4S/CEo/AQMCl1oV2020l2460,Dated:28-9.2020
4) CPCB Letter No.AQM lAPl2}lg-2*0*, Dated:9-10-2020

IncontinuationtothedecisiontakenduringthevideoconferencemeetingofCPCB
with state Pol'lution control Boards held on 22-9-2020, regarding implementation of National

Clean Air Proglamme, it is submitted that proposal has been sent to include Hubli-Dharwad

twin city in Kamataka for source apportionment study jointly being undertaken by CPCB

with KSPCB vide reference (3).

Further,theCPCBlettervideref(4)hasinformedtoidentify2-3citiesineachstate
for consideration of Carrying Capacity and Source Apportionment studies'

Therefore, it is requested to include non attainment cities of Kamataka viz ,

Davanagere, Gulbarga & Hubli-Dharwad tbr conducting the joint study by CPCB on Sourcc

Apportionment and Carrying Capacity

Yours sincerelY,
sd/-

MEMBERSECRETARY

Copy to:-
1. The Principal Secretary to Govemment(

Bengaluru-560 001 for kind information'

2. The Regional Directorate, CPCB, CPCB

for kind information.

Ecology and Environment), M.S Building,

South zone, Nisarga Bhavan, Bengaluru-79
I
' i't'/t. -'/

MEIV1BER SEE{ETARY
- <3, ,''
>
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L.Io.KSPCB/CEO/AQMC/2020

To,

Dated

The Director,

lndian Institute of Science (IISc).

BENCALURU-s60012.

Sir,

Subject: Source Apportionment Study (SA) and Carrying

Capacity (CC) studies for non-attainment city i.e., Davangere,

Hubli-Dharwad & Kalaburgi - Reg.

Reference: 1) Directions of Hon'ble NGT Principle Bench, New Delhi in O.A
No.681/201 8 Dated: 1 3-03-201 9 & 21 -8-2020.

2) Proceedings ofthe meeting held under the Chairmanship of Chief

Secretary, GoK on 8-7-2019 on directions of Hon'ble NGT.

3) Proceedings ofthe VC meeting held under the Chairmanship of
Chief Secretary, GoK on 1-9-2020.

4) Proceedings ofthe 2'd meeting held under the Chairmanship of
Chief Secretary, CoK on 19-10-2020.

******r.

The Central Pollution Control Board has declared 122 cities in the country as l\'ou-

attainment citics from Air Pollution point of vierv. There are 4 such cities in Kamataka viz.,

Bengaluru, Hubli-Dharwad, Kalaburgi & Davangere. The action plans have been prepared to

improve Air quality in these cities and is under implementation by line Departments. Further,

the Hon'ble NGT, New Delhi vide order dated 21-8-2020 has issued various directions to the

State govemment for improving air quality. One such direction is to carryout Source

apportionment(SA) and Carrying capacity(CC) studies in the non attainment cities. As far as

Bengaluru is concerned the Source Apportionment study is being carried out by CSTEP,

Bengaluru and is i-n advanced stage of completion. In regard The Chief Secretary during
review meeting desire that local institution of repute, IISc to be involved for carrlng out

source apportionment/Carrying capacity for Davangere, Gulbarga so that it helps in building
local capacity to address air pollution issues. In this background it is requested to
communicate IISc's willingness to undertake the source apportionment study and carrying

L/(

\"
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capacity particuiarly for Kalaburgi & Davangere Cities. Also inform which Department --
could be contacted for further communication on the issue.

A line on confirmation olthe same shall be intimated to this office at the earliest, so as

to proceed with further course of action in this regard.

Yours fai1hful1y,

sd/-
MEMBER SECRETARY

Copy to:-
1. The Manber Secretary, CPCB for information and further needful action.

2. The Private Seoetary to chief Secretary, Govt of Karnataka for kind information.

3. T.A to Chairman, for information and requested to bring it to notice of Hon'ble

Chairman.

4. Spare

MEMBER
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KSPCBiMS/CEO/AQMC:2O}O: +, , l Datc:

3 ii iiu 7679
Proceedings ofthe Karnataka State Pollution Control Board

Sub: Nominating Nodal officers/officials for the Integrated Control and Command
Centre (ICCC) established at KSPCB, Bengaluru - Reg.

Read: l) Directions of Hon'bleNGT Principle Bench, New Delhi in O.A f ; ''

No.68 1 /20 1 8, Dated,:2l -8 -2020.
2) Proceedings of the VC meeting held under the Chairmanship of Chief

Secretary, GoK on I -9-2020.
3) Proceedings ofthe 2'd meeting held under the Chairmanship ofChief

Secretary, GoK on 19- 10-2020
*****

Preamble:

The Hon'ble National Green Tribunal, Principal Bench, Delhi issued various
directions regarding improving of air quality in Non-attainment cities in the country.
Bengaluru being one among the million plus cities in the country, Action plans have been
prepared and got approved from C'entral Pollution Control Board,(CPCB) Delhi to mitigate
air pollution.

Fu(her, during the revierv meeting held on 1-9-2020 under the Chairmanship ofChief
Secretary vide reference(l) and on 19-10-2020 at ret-erence(2), decision was taken to
establish an Integrated Control and Command Centre (ICCC) in Kamataka State Pollution
Control Board (KSPCB) for redrcssal of complaints by the concerned Departments.

In this regard, an integrated Control and Command Centre havc been established to
integrate with public grievance redressal portal and to take action for redressal of complaints
conccmed to their department once it is communicated/ftlrwarded to thcm lioni KS['CB.
Hence, the following officers have been nominated as Nodal officer tiom their respective
departments to address the complaints received from the ICCC established at Parisara
Bhavan, Kamataka State Pollution Control Board, Bengaluru. Hence the following order:

/-)g
-.-. lr'{

sl.
No.

DepartmenUOrganisation Mobile & Email ID

I Bangalore Water Supply &
Sewerage Board.

Sri. Kumar Naik,
Superintendent
BWSSB

Engineer,
9845444064
cep@bwssb.gov.in

2 The Police
Bengaluru City.

Commissioncr. Smt. S.P Shashikala,
ACP, (Traffic & Planning)

9480801809
acpplanningotfice@g

"an.# a)dd eo}, d8id 6ari d&j!" AVOID USE OF PI.ASTICS.BE'ECO' FRIENDTY

Namc and Designation

I



Deputv (-ornmissioncr o1' mail.conr
P()liCc. C\,tnrnaDd ( ('D lrc

Transport Dcparlment

Bruhat Bengaluru Mahanagara
Palike( BBMP )

I lTrafflc)
Sri. Shivaraj B. Patil
Additional Commissionor
1br'frans

9449863215
jcteeg-tran-ka@nic.in

r1

9448r1I066
jcswmbbmp2(99'mail.c
om

Dr. Gircesha L.P
Public Relations Officer

1) The Concemed Nodal officers shall receive the complaints/public grievances
forwarded from ICCC, KSPCB pertaining to Air & Noise Pollution, acknowledge it
and take necessary action to dispose it from their end.

2) The progress made viz., No. of complaints received and disposed shall be reported to
this offrce every qua(erly enabling to place it before the AQMC meetings.

3) The action taken report shall be maintained at their concemed office.
4) Tlte Zonal Senior Environment Officer, Bengaluru city, KSPCB shall be the

coordinating of'ficer tbr any clarification in this regard.

For and on behalf of the
Kamataka State Pollution Control Board.

Sri Sariaraz Khan .S
Joint Commissioner( S WM )

To, +' N

The Concemed Nodal oflicers as above
The Senior Environmental Officer, Bengaluru City, KSPCB for further needful
action.
All Regional officers, KSPCB tbr further needful action.

1)

2)

3)

-)

4

l Bengaluru Developmont
Authority(BDA)

99t6227777

pro.bda(clgmail.com
6 Bengaluru Metro Rail

Corporation Limited(BM RCL)
Sri. B.C Nataraja
Chief Engineer

948069222s
Natarajal96T@bmrc.c
o.in

7 Bangalore Metropolitan
Transport

ration.(BMTC)C

Smt. R. Ushadevi
Environment Offrcer

7760991184
cmem@mybmtc.com

Roles & Responsibilities:



Complaint Register Report for the month of December 2020
SL.No callNumber StartTime Agent Name Phone Number Desposition Regionaloffice OLD Type olComplaint Status

712 o2-12-2020 Shashikala N 979840211377 Complaint registered BanSalore Bommanahalll
Noise pollution and air pollutlon through the chlmneyof

SAV|barand restaurant
Pending

2 733 02-12-2020 Shashikala N 918ss3s19548 Complaint registered Sangalore East
Compliant against to carpentry (wood cuttingdust&

spray paintingsmell)
Pendiog

3 75L 04-12-2020 kamalesha S 919353796539 Complaint reqistered Bangalore South Environmental pollution Attended on 02l1/21
753 04"12-2020 kamalesha S 91701978691S Complaint reSistered gangalore East Orainage waterflowinB into complainant site PendinS

s 755 04-12-2020 kamalesha 5 917483831917 Complaint reaistered Bangalore Peenya
Complaint related sound pollutlon caused by kongavy

Private Limlted d u rlng Generator ru nning tlme.
Pending

6 765 05,12,2020 kam.lerha S 8048909331 Complaint reSistered Bangalore West
Hu8e smoke in residentialarea by some of the peoples

who were meltin8 the metals
Related to SBMP

7 767 o5-72-2020 kamalesha S 919880320882 Complaint registered Bangalore East sent to Mahadevpura

8 796 01-72-2020 kamalesha S 919448878510 Complaint reginered Ban8alore Rajarajeshwarinagar Chemica I wate r discha rged to raiakavule Attended on 15/12120

9 813 o-7-72-2020 Ran8a Swamy 919663796642 Complaint registered Bangalore South
Complaint agalnst to washing boiler discharSe waste

chemica I waters and boller smokes
Attended

10 01-12-2070 Ranga Swamy 919035412376 Complaint registered Gulbarga
Complaint aga inst to renuka sugar industrlalwaste water

dischargeto bhlma river
Attended

11 830 08-12-2020 kamalesha s 9597077228 Complaint registered Sangalore Hoskote
Dust coming into complainant home by adltya tradersjsw

cementin hosakote
Attended by TMC

72 846 08 12,2020 kamalesha S 918310823097 Complaint.eEistered Mysore-2 (Ruralarea) Resoloved Copy sent &
received by Complainer

13 853 08-12-2020 kamalesha S q18073806452 Complaint re8istered ganSalore South

ChemlcalsareburnlnSlntheresidentlal area of
kamakshipalya which leadrto bad smellin the

surroundlng

Attend & Resolved Report

Given,

14 09-12-2020 lGmalesha S 917259938555 Complaint registered Belgaum -1
Nolse pollutlon caused by millwhich is neighbourto

compllanant
Pending

15 884 10-12,2020 Madhu 918880151751 Complaint registered Bangalore South
Cooklng ls done by burnlngtyre in the hotelwhlch causes

pollution ln the complaina nt suffound lng
Attend & Resolved Report

Glven.

16 9s8 l4-72-2020 kamalesha 5 919972867055 Complaint registered GulbarSa Air pollution caused by burning wires attended

17 959 14-12-2020 kamalesha S 919448070010 Complaint reSiste.ed Eangalore West
Smoke cominE into complainant hous€ by chimney'sof 3

hotels (creps,vegSe , 
pla net boriumcuruim hotels )

Attended

18 968 15-12-2020 Madhu 918297099907 Complaint regirtered Sa.japura
Noise pollution duetowhich residentcant ableto do the

work
Pe.ldinE

19 97S 15-12-2020 kamalesha s 918310823097 Complaint reSistered Mysore-2 (Rural area)

Complalnt related to warte dumptng In emptysite and
sewage water ttoring ln the beside ofthe complainant
house thls reason we arefaclng rnosquito and snakes

TrialTest

20 982 t5-12-2020 kamalesha S 918310113122 Complaint registered Gulbarga Water pollutlon disposinB tothe rlver

27 998 16,12-2020 Madhu 918s53S19348 Complalnt registered Sangalore East
compllant aSainrt to carpentry (wood cuttlngdust&

spray paintlnS smell)
Attended

22 1003 16,12-2020 Madhu Complaint registered BangaloreSouth

1

Noise Pollution(High Pressure Jet )against servicing cars

Complaint related to wane dumping in empty slte and

sewage water storing in the beside ofthe complainant
house thls reason we arefaclnS mosqulto and snakes

872

919880320882 NoisePollution(HIgh PressureJet)againstservacingcars



Bangalore south Noise Poltution(High PressureJet)agalnstservicingcars' Attended

16-12-2020 Madhu 919008987643 complaint registered

PendingRunnlnga smallscale industry of chemicals in residential

area of lag8ereBangalore SouthComplaint registered917026335334kamalesha S17-12-2020

Pendingcompliant related to water pollution ullalupanagar

waste water discharSe to Manganahallilake '

residentialthSmoke

RR Nagar

YalahankaCo int stered

Complaint reglstered919449521688

919880388331

kamalesha 5

kamalesha S

18,12-2020

18-12-2020

Related to BgMP
1029

1032

25

Attend & Resolved Report

Glv€n.oust pollution caused bYthe stone crushier
Raichurcomplajnt reglstered919611097455Madhula-72-2020

26

1033

Related to BBMP

Smoke emanatinS f rom burning

water & as a results its smoke & ashes are causlnS

immense miseryto our health, mentallssues and to our

bulldingfrom Mr.savithramma hls wife from qulte long

time

the wastes to heet the

Eangalore westComplaint reglstered9980745467Medhu7r-72-202010642A

Related to BBMP
Noise leveltoo hiSh in residence area during atopenlng

tlme from 11am till closing time late ni8ht1:30 am

everyday (lssuesfrom severnal month)Complaint r€Sistered919334386822Madhu22-12-2020107319

Pending
Ca using breathing problems for publlc bY emission of

smoke from the factory &discharge ofcontaminated

water. Since facingthe problem 2 to 3years'
ShimoggaCompleint registered917892084861Madhu22.12"2020108430

Attended
Ca using breathing problemsfor public by emisslon of

smoke from thefactory & discharSe ofcontaminated

water. Since facingthe problem 2to 3 yea15Complaint registered917892084861Madhu22-12-202031 1085

PendingNolse pollution and working in untlme which is distrLrbi

the residentsSangalore SouthComplaint registered9797 41125747kamale5ha S23-12-20201091?z
PendingComplaint related to Noise pollution which is disturbing

the residents..BanSalore southComplaint registered918095524465Madhu23-72-2020109233

Pending
Sound pollution haPPefl ing in

the R N automobile and polluted water ls discharSingto
tlre resldential area from

Bangalore SouthComplaint reSlstered919886244620Madhu24-12-2070111034
Attend & Resolved RePort

Given.
Noise pollution bY construction companies in the

residentialareaYalahankaComplaint reglstered918sS3663777kamalesha S24-72-2020114535
Pending

TrialTest

Complaint related noise pollution cau

house hotel

Finaltest sms and email

Bangalore East

Com aint

Complaint reglstered919886141141

919903444268

Madhu

Madhu

2A-D-202036 1181

PendingNoise pollution bY industry Salaga vitrade15 in the

r€sidentialareaComplaint reSistered918s4809s891kamalesha S

29-72-2020

30-12'2020

37

38

112-l

!234

ofxsPcB.
Doesn't Comes Underthe

Excess noise formthe above resisdent in the apartment
YalahankaComplaint registered919880104907Madhu31-12-202039

73 1011

102024

21

BanSalore East

Shimogga

Eangalore west
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DIRECI'IONS UNDER SECTION 31(A) OF''l'lIE AIR (PREVEI*TION AND
coN'rRoL oF PoLLUTION) ACT, l98l READ WITH RLLE 20(A) OF
KARNATAKA AIR (PREVENTION AND CONTROL OF POLLUTION)
Rt LES, r983.

Sub: Prevention and Control of Air Pollution and improvement of
Ambient Air quality - Reg.

Ref: I ) Provisions of the Air (Prevention and Control of Pollution) Act, 198 I

2) Proceedings of the VC held on l-9-2020 under the chairmanship

of Chief Secretary, GoK.
3 ) Letter No. CoA/PRS/draftl I 3 029 / 2020-2 l, Dated : 3 -9 -2020 of
The Commissioner of Agriculture.

4) Proceedings of the 2d Meeting held under the Chainnanship of
Chief Secretary, GOK on 19-10-2020.

PRI.-.\\IBI,I,]:

The Kamataka State Pollution Control Board is rnonitoring the air quality in

the State by establishing 31 continuous ambient air quality monitoring stations

(CAAQMS) and 39 manual stations. The Central Pollution Control Board has

declared 122 cities in the country as non-attairunent cities frorn the point of air quality.

In Kamataka there are 4 non-attainment cities narnely; Bangalore, Hubli-Dharwad,

Kalaburagi and Davangere.

The Hon'ble National Green l'ribunal, Principal Bench, New Delhi iu origiual

Application No. 681/2018, Dated:08.10.2018 has issued various directions regarding

improving of air quality in Non attainrnent cities in the country. ln this regard, Action

plan has been prepared and got approved from CPCB to mitigate Air Pollution.

Further, during the meeting held under the Chairmanship of Chief Secrelary,

regarding the implementation of Hon'ble NGT order dated:21-8-2020 vide reference

(2) & (4) Action plan submitted by the Agriculture Departrnent for controlling

ll
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stubble buming in Kanrataka was discussed and de'cision was taken to issue
directions to execute the Action plan on contror of stubbre buming prepared by the
Agriculture Department of the action plan is broaclly covers the fbrowing:

I ) Control of Paddy/Wheat stubble buming
a) By utilization of stubhle
b) By retaining the stubble in Rice fallows

2) Control of Sugarcane thrash buming.

Hence as a preventive rneasure and anticipating the i'rpact of stubbre burning
on ambient air in the future days, the Board hereby issues further directions. Hence,
the order thereof:

ORDER

In exercise of the powers conferred under section 3 l (a) of the Air (prevention
and control of Pollution) Act, lggr read with 20(A) of the Kamataka Air (prevention
and control of Polution) Rules, lgg3, the KSpcB hereby directs to irnplement the
action plan submitted by the Cornmissioner, Agriculture Department in toto and to
create mass awareness among farmers in the state about the irnpact of stubble buming
on air quality and to convert the stubble into useful by-product i.e rnanure, ett.

The Agriculture Department

periodically to KSPCB.

shall also subnrit thc compliance report

For and on behalf of the
Karnataka State Pollution Control Board

sd/-
CHAIRMAN.

To,
The Commissioner,
Departrnent of Agriculture,
Seshadri Road,
BENGALURU-OI.
Copysubmitted to:

I ) The Chief Secretary, GoK, vidhana soudha, Bengaluru fbr kind information.
2) The Principal Secretary to Covemment, Ecology and Environment Department, M.S

Building for information.
3) The Secretary to
4) The Secretary

information.

Govcmment, Agriculture Department, M.S Building for information
to Govemment, Horticulture Departm M.S Building for

}IEMBER ECRETARY
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ACTION PLAN FOR CONTROL OF STUBBLE BU R NI NG IN

{ R nse to direction number vi of th a ^rdarc af fha H n

National Green Tribunal at De th tt n OA number 581/2O18)

India, the second largest agro-based economy with year round crop

cultivation, generates a large amount of agricultural waste, including crop

residues. According to the Ministry of New and Renewable Energy (MNRE), India

generates on an average 500 million tonnes of crop residue per year. The

majority of this crop residue is in fact used as fodder, fuel for other domestic

and industrial purposes. However, there is still a surplus of 140 million tonnes,

of which 92 million tonnes is reportedly burnt each year, causing excessive

particulate matter emissions and air pollution.

According to the Inter-Government Panel on Climate Change (IPCC),

approximately 25o/o of the crop residues are burnt on farm. Crop residue burning

is a major environmental problem causing health issues as well as contributing

to global warming. The fraction of crop residue subjected to burning comprises

mainly of Rice straw,wheat straw and Sugarcane.

Crop residues produced by Rice, Wheat and Sugarcane are Husk, bran;

Bran, Straw and Sugarcane tops, bagasse, molasses respectively. Composting,

bio-char production and mechanization are a few effective sustainable

techniques that can help to curtail the issue while retaining the nutrients present

in the crop residue in the soil.

In Karnataka, Paddy straw is rarely burnt. This is because the straw is

extremely useful and precious to be used as dry fodder for cattle. After the straw

has been collected, the remaining stubble is retained in the fields. In the

forthcoming sowing season, the lands are ploughed. The pieces of stubble are

sorted by size by land owners and the big pieces discarded. The small pieces are

used as mulch and fertigation / organic manure.

In case of sugarcane, burning trash is practiced in few scattered pockets,

Though stubble/trash burning has not been reported to cause air pollution or

Page 1 of 4
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smog of significant intensity, with a view to contain the burning of stubble/trash,

both in paddy/wheat and Sugarcane, the Department of Agriculture,

Government of Karnataka, has taken action to provide machinery and equipment

for residue management for various crops under subsidy scheme to beneficiaries

and throughCustom Hiring Centres (CHSC). Some of the residue management

machines that are being provided under subsidy schemes are Tractor operated

Trash Cutter/ Mulcher/ Shredder, Engine operated Rake, Baler, Ratoon Manager,

Sugarca ne harvester etc.

CONTROL OF PADDY/ W EAT STUBBLE BURNING

A. By utilization of stubble:

As already mentioned above, stubble is not a waste. It has immense

potential to be utilized as a product useful to the farmer. All it requires is
providing appropriate technology to harvest and convert the stubble into useful

product. Balers and Rakes are machines that do this and these are quite popular

too. The cost being slightly high for the farmer, these are provided on rental

basis through CHSCs and also on subsidy basis to individual farmers.

Area under Paddy and Wheat cultivation in Karnataka is approximately

12.83 lakh hectares and 1.75 lakh hectares (all cropping seasons included)

respectively. Approximately, 3-4 tonnes paddy/ wheat straw is generated per

hectare.Straw balers can be used to pick-up the straw from the harvested

paddy field and densify into bales.

In Karnataka, 197 Balers are available as of date (121 in CHSCS and

T6privately held). One Baler approximately tackles about 5 hectares of

rice/wheat per day. Paddy/wheat harvesting lasts around 40 days during a

season. Thus one baler will tackle about 200 hectares of rice/wheat area per

season. Taking two seasons per year, each Baler will tackle 400 hectares in a
year. The existing 197 Balers are thus already tackling stubble burning in 78800

hectares ann ually.

Similar is the case with Rakes.121 Rakes are available as of date with

CHSCS. One Rake approximately tackles about 5 hectares of rice/wheat per day.

Paddy/wheat harvesting lasts around 40 days during a season. Thusone Rake
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will tackle about 200 hectares of rice/wheat area per season. Taking two

seasons per year, each Rake will tackle 400 hectares in a year. The existing 121

Rakes are thus already tackling stubble burning in 48400 hectares annually.

This year, 76 Balers are proposed to be given on subsidy to farmers. Since

these will be used only in one season (Rabi), these 76 Balers would tackle

stubble burning in 15200 hectares.

Summarily, there are Balers and Rakes tackling stubble burning in L272O0

(78800 by Balers + 48400 by Rakes) hectares of paddy/wheat cultivation area

annually. An additional 15200 hectares would be added to this in the current

year taking the total Paddy/wh eatcu ltivation area tackled against stubble

burning to become l424OO hectares annually by utilization of stubble.

B. Bv retainino the stubble in Rice Fallows:

An extent of 26600 hectares (inclusive of demonstration and distribution

of inputs) of Paddy is covered under Targeting Rice Fallow Area (TRFA) scheme

of the Government of India for 2020-21. Under this, pulses and oilseeds are

sown in Paddy harvest areas without removing the stubble. Thus, 26600

hectares of paddy cultivation area will be tackled against stubble burning this

year by retention of stubble.

The total area tackled against stubble burning in paddy/wheat

cult:vated areas in 2O2O-21 is thus 169000 (142400 + 26600) hectares.

CONTROL OF SUGARCANE THRASH BURNING

Area under Sugarcane cultivation in Karnataka is approximately 6.64 Lakh

hectares. Approximately5-8 tonnes of trash are generated per hectare. In some

places sugarcane trash is burnt which leads to loss of nutrients, arfects

environment and causes air pollution. Sugarcane trash cutter/ Mulcher/ Ratoon

manager can be used to managing sugarcane trashin the fields.

In Karnataka, 3 Sugarcane Trash cutters (in CHSCs), 25 Sugarcane

Mulchers (16 in CHSC and 9 are privately held),7 Sugarcane Ratoon Managers

( 1 in CHSC and 6 privately held) and 200 Sugarcane harvesters (all privately

held) are already available. In a day, one Trash Cutte r/M u lcher/Ratoo n Manager
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caa .-uvcf 5 hcct;j'e: ..r rt rj L.,ctr.h Suelarr-anu h;rrv{. Stc,T Irr,arly 1l-) hcctarcs, of

>Llqa rt.JnLl area. wrth lhr sUgajf c;rna l-ra]l V{.,s1 sralson spdn.'rnq 70 days a }'car ,

llre exrsttnq j5 Trash Crrtters/'NaulLlr.,.f s/Ratu'Jn l'.lar'aoors tacLlc 12250 l)ectarcs

of sugarcanc arca crclirnst f r.rsrr bur.nir.lq. Srm lar lv, llre e)irstll19 200 Sugarcanc

[]ar,/eslcr.s tacklc 140000 lrcctarcs of sLrg.rrcanc arL'.r a!a nst trasl-t burnlng. llhc

existing nrachrncs .rnd fechr.roloqy are ttrLrs tacklrng 152250 (140000-t-12250)

hcctares of suqarcanc al|ca agar!-'sl !r'.tsh brrr-ning ani.ialiy.

Thrs year, 50 Trash CuLters,/N'lulchcrs/Ratoon lrlal.agcr s and 60 Sugarcane

harvcstcrs are proposed to bc qiven on subsrdy to farmcrs. Sin.e thcsc will b€

uscd only rn only d part of ilre ,/ear, taking that these i.rould be utilizcd for only

half the harvest season r.c. 35 days, thcsr. 50 Trash Cutters/iv'lulchcrs/Ratoon

lulanagers lrrould tackle stubble b..rrninq rn 3750 hecta[us and the60 Sugarcane

harvesterswould tacklc stubble burnrng in 21000 hcctares. Thus totally 297

(8750 + 21000) hcctares of additional capacity r,vould be addcd to the alrea

existing annual capacity of 152250 hectares oi sugarcane area against tre

dy

50

Sh

burning mak ng thc tota to becomc 132000 hectar.s annually.

Summarily, 152250 hectares of sugarcane _area is being tackled

against trash burning in 2a2O-21 and an extent of 29750 hectares is
being added to it this year.

)) i";'r/'it't't
- .r..!r,rl:,

L Omr'1,<> u.rr'r' 'Or Aq r{ ultu'e
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"Parisara Bhavana", 1st to 5th Floor, # 49, Church Street, Bengaluru - 560 001, Karnataka, INDIA
No.KSPCB/CEO/AQMC/2020/ Date:

To,
The Member Secretary.
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi 1 l0 032.

Sir,
Sub: Submission ofAction plan on Noise Pollurion(Regulation and Control) Rules,2000- Reg.

Ref: 1) Directions of Hon'ble NGT Principle Bench, New Delhi in O.A No.618/2018,
Dated:15-3-201 9

With reference to above subject and as per the directions of the Hon'ble National

Green Tribunal, Principal Bench, New Delhi Order Dated:.2|-08-2020 in O.A No.68l/2018,

please hnd herein.attached the Action Plan on Noise Pollution (Regulation and Control)

2000.

Yours sinccrely,
sd/-

NIENIBER SECRETARY.
Copl to:-

1. The Private Secretary to Chief Secretary, Govt of Kamataka, Vidhana Soudha,

Bengaluru for kind inlormation.
2. The Principal Secretary to Govemment, Depafiment of Environment and Ecology.

M.S Building, Bengaluru for information.
3. P.A to Hon'ble Chairman, KSPCB and requested to bring to kind notice of Hon'ble

Chairman.

4. The Senior Environment Officer, Complaints & Enforcement, Head office for further
needful action.

5. The Regional Directorate, CPCB, CPCB South zone, Nisarga Bhavan, Bengaluru-79
for kind information.

6. Scientific Officer, AQMC, Head office fbr further needful action.

MEMBER SECRETARY

"aai.u5 udd &dj,, dEid ali dcrjt" AVOID USt OF PTASTICS-8E,ECO' FRIENDLY
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Karnataka State Poilution C'ontrol Board
"dond ddJ" r ood sd( *dBd$, do. 4e, dr^r6. :!cs56, dodv"o6 - s60 001, dvrrud or%, qDd3

"Parisara Bhavan", l st to 5th Floor, # 49, Church Street, Bangaiore - 560 001, Karnataka State, lndia

KSPCBA4S/CEO/AQMC/2020/ > L \
To,

i)313

\'

The Principal Chief Conservator of Forests

& Head of Forest Force.

Aranya Bhavan, Malleswaram,
Bangalore.

Sir,

Sub: Development ofshelter belts and Plantations out ofCAN{PA funds in
Non- attainment cities of Karnataka - Reg.

Ref: 1) Directions of Hon'ble NGT Pnnciple Bench, New Delhi in O.A No.618/2018,

Dated:Zl-8-2020.
2) Proceedings ofthe VC rneeting held under the Chaimranship of Chief

Secretary, GoK on 1-9-2020.
' r.***+

Adverting to above, it is to inform that the I{on'ble NCT, Principal Bench, Deihi issued

various directions regarding improving air quaiity in Ncri-alraillraent cilies ir the country. In

Kamataka there are four non-attaiment cities viz., B:ngaluru, Ilubli-flharu'arI, Gul'oarga and

Davangere, Action plans have bsen prepared to improve air clualily in thesc ciri!-s.

During review meeting held on l -9-2020 under the cirairmanship of Cliie!' Secretary, decision

was taken to irnplement Development of shelter belts and Plartations out oi CAN4PA funds in the

non- attainment cities ofKamataka by Forest Deparlnelt.(Cop), o1'the proceedirgs er-,clcsed).

In this regard it is requested to corrununicate the actioir taken repoit so as to place it before the

next meeting.

Yours faithfuily,
Stir -

I\lIEMBER SECRETARY
Copy to:-

1. The Principal Secretary to Govemment(Ecology and Environment), Forest, Ecology and

Environment Department, GoK, 7th Floor M.S Builcling, Be;rgalcrLr-560 001 for kind

inforrnation.
2. The Regional Directorate, CPCB, CPCB South zone, Nisarga Bi,auan, Berrgalu-ru-79 tbr kind

Y{EMBEq SE .TAItY

&
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information.
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ro:'

Date: . 
. '

rzl The Commissioner of Police

No.1, Infantry Road

Opposite to Sparsh HosPital

Bangalore - 56000i,

Sir,

Sub:Handingoverofl08Nos'NoisemonitoringequipmentstoPoliceDept.,-Reg.
Ref:1)ProceedingsofthemeetingheldonS-7.20|gunderthechairmanshipof

Chief Secretary, Gort. of Karnataka'

2) Hon'ble NGT order in O. A' No' 681/201 8, dated:15 '3 '2019'

3) Hon'ble High Court of Kamataka order in the W' P No' 6038'

*****'

Withreferencetotheabovesubject,theKamatakaStatePollutionControlBoard
(KSPCB) has procured 176 Noise level meters to conduct Noise level monitoring in the State

in compliance to the Hon'bie NGT order in o. A. No. 681/2018, dated:15.3'2019- As per the

directions of the chief Secretary, Govt. of Kamataka in the meeting held on 8.7.2019 21rtd

Hon,bleHighCourtofKamatakaintheW.PNo.6038,KSPCBprocuredl08Nos.forthe
Bengaluru Police Commissioner to equip Police stations of Borgaluru'

Hence, it is requested to indicate convenient date for handing over of l08 Nos of

NoisemonitoringequipmentstothePoliceDepartmentandalsofortrainingoftlresameto
Police personnel in your prernises by following Covid- I 9 protocol'

Yours sincerelY,
I " '-
4/9-"

MEMBERSECRETARY\.,'-_y
Copy to:

1. The Chief Secretary, Govt. of Kamataka, Room No 320, 3d floor' Vidhana Soudha'

Bengaluru for kind information.

2. The Principal Secretary to Govemment, (Ecology and Environment)' Forest' Ecology

and Enviro-nment Departmort, GoK 76 Fioor, M.S. Building, Bangalore - 560001 for

kind information.

Ii[-

"aj,,d udd .ter}, JOid aaa Ua3" /X-
t%goI-
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+1#^,/ f ax : 08G 25.r"86321

dld:ec.f /E-mail : ho@kspcb.gov.in

ddf fre$/Website : http://kspcb.gov.in

5*tfl 25581383 25589112

25588142. 25586520

G\II
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"de:jJ ddd", I god 5iie d)dedvJ, dc. 49, t3t:6r :4tt:6, r.3orle".ad,: - 560 001, dur.€.3d, Frdg
"Parisara Bhavana", 1st to 5th Floo! # 49, Church Street, Bengaluru - 560 001, Karnataka, INDIA

No.KSPCB/CEO/AQMC/2020 lt t-r t) 1 Date:

OFFICE MEMORANDUM

Sub: Handing over of 6 Nos. Noise monitoring equipments to Regional Offices
in Bangalore, - Reg.

Ref: 1) Proceedings of the meeting held on 8-7-2019 under the chairmanship of
Chief Secretary, Govt. of Kamataka.

2) Hon'ble NGT order in O. A. No. 681/2018, dated:15.3.2019.

3) Hon'ble High Court of Karnataka order in the W. P No. 6038.
4) KSPCB office letter No.KSPCB/CEO-1/AQMCA.{oise meter/2020-2/1487,

Dated:3-8-2020
5) KSPCB office letter No.KSPCB/CEO/AQMC/2020-21 / 156,

Datd:8-9-2o20.
*****

Adverting to the abor.e subject, the Karnataka State Pollution Control Board has
procured 114 Nos. Noise monitoring equipment vide order reference(5) to conduct Noise
monitoring in the state in compliance to the Hon'ble NGT order in O.A. No. 68112018,
dated:1 5.3.2019. Further, as per the directions of the Chief Secretary, Govt. of Kamataka in
the meeting held on 8.7.2019 and Hon'ble High Court ol Kamataka in the W. P No.
6038/2019, KSPCB has procured 114 Nos. Noise monitoring equipments, and in which 108

equipments have been handed over to Bengaluru Police Commissioner's office to equip the
Police stations of Bengaluru city. The rernaining 6 Noise monitoring equipments kits are

herewith distributed to the following Regional office containing Printer, monitoring
equipment, Calibrator, wind screen, batteries and carrying case with other aocessories along
with tripod stand.

Regional office, Bengaluru City West
Regional office, Bengaluru City South
Regional office Bengaluru City East

Regional office, Bengaluru City Mahadevapura
Regional office, Dasarahalli,
Regional office, Rajarajeshwarinagar.

)

.,1

1)

2)

3)

4)

5)

6)

"aa3,f Ddf ed3, JEid afl 3.1,1!" AVOID USE OT PTASTICS-BE'ECO' FRIENDTY
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Hence, the Regional offices are herewith directed to acknowledge the same for having

received the Noise monitoring equipments in good condition and shall also attend the training

programme which shall be communicated shortly.

C
A,
hibf

Enclosure: Details of Noise meter equipments

To,
1) The Regional Office, Bengaluru City West, City South, City East,

Mahadevapura, Dasarahalli, Rajarajeshwarinagar for further needful action.

2) M/s. Saksham Scientific Instruments P\4 Ltd., 1203-A Wing, Kailas Business Park,

Veer Savarkar Road, Near Kailas Industrial Complex, Opp HDFC Bank, Vikhroli
(W), Mumbai-400 079 to arrange to hand over the Noise monitoring kits at your risk

following due formalities.
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No.KSPCBTCEO/AQ!1C l0l()

To.

Thc (lomrnissioner ol Policc
No.l, lnfantry Road

Bangalorc - 560001.

Sir,

D:t"-:
sro l :r'l

,i' *
c

..,

o

1, \'- \
r-l

d+

Sub: Handing over ol I 0l{ Nos. Noisc monrtoring equiprncnls to Police Dept., - Reg.
Ref: l) Proceedings ofthc nrccting heid on 8-7-2019 under the chairmanship of

Chief Secretary. GoYl. o1' Kamataka.
2) Hon'ble NGT ordcr in O. A. No. 681,'2018. dared:15.i.1019.
3) Hon'blc High Court of Kamaraka order in thc \\r. P No. 6038.
4) KSPCB of-flcc lcucr r'-o.KSPCB.CEO AQ\,IC 1020-21 'l 56. Dated:8-9-2020

*****
Adverling to tll. abo\c suhjccl. i!,s K::'naiaka Statc P('rlul;()n Control Board hls

procurcd 108 Nos. Noisr. monitoring equlpmenr Io conduct Notsc icvcl monitoring in the
State in compliance to the Hon'hle N(l'i' order in O. A. No. 6tllr20lt. datcd: I 5.3.2019. As
per the directions of thc Chief Sccrctarv. covr. oiKamataka in thc rnccting held on 8.7.201 9
and Hon'ble High Court of Kamrtaka in lhc W. P No.6038i2()19. KSP('B procured 

,l08 
Nos.

lirr thc Bengaluru Polic.' Cornrnissioncl lo corjil) Police stations of'l3cngaluru and hence the
noisc monitoring kits conlaining Prinrcr. nronirlring equiprnctrt- Calibrator. wind scrcen,
hrttcries and carry'in_u ca::: rr,ith othtr tccfssor-icr rrlong rvith lripod :.lxltd are hcrewith being
hrniling t-x cr to Pollce [)rji)i:rt:ncltl.

li is tcrl.::.ic.' :r.liloril,.,l.-i ,' ..,,'.- '-:' lil,:ii: : ,,-.,.-.' :1,,. )i.rise ntoniiori::g
cquipments in good condition an(l also an'angc tbr training thc police personnel at your
prenrises at the earliest b1, lirllou,in,q Covid-19 protocol.

rl ptf Dd tr' u'la- 'i; 
P'-'-'' lt /-rd 11 {'lcd't yours sinccrely,

-d tf-''l-.i')-o ''.1- Ql'r1 Sd/-

.4- T F Al'l lir' ''''r IIEI\IBERSECRETARY.
Enclosurc: Dcrlds of NoisJmcrcr cquipments
Copr lo: -7[ t( " lili't

1) iv1is. Saksham Scientillc Insu unrcnrs Pvr Lrd.. 1203-,4 \\'ing. Kailas Ilusiness Park,
Veer Savarkar Road, Near Kailas Industrial Coruplex. Opp I{DFC BanL. Vikhroli

";E;irr L){iii "i{rj!, doid a;c! 31,i"



2)

3)
.1)

5)

l\\'). \lur bxi--.1()() 1)-t) l(, ,rnijn:-( t(, l'llt:'t,i r,\.i rli. \,)i:r,t't't()lti1(n-jns kit: l11 rrru:-risk
lirlklr,rng due lirrmalrt icr.
'l hc ('hict Adnrinistratjrc Lrl-lir'cr lil' inlirlntarion rirrr.l lirrl)rcr-necdlul.
'fltc ('lric1'l:inancc O1ficcr lirr i r r I i r r 

. 

r I I I r I I , r i I irnd tirrllrcr ncr.rllui.
Thc Scrcntiiic Ollrccr'. .1Q\'1( lil rrriir,-r.r.t.irrn rlrri lirrrltcr ncerilLl
Ollicc e.p)

)
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Ottice of the Senior Environmental Officer !.oo$ dono eQlDooir5o a$cE

2onal dffis.e, BangaiEre CiV
'Nisarga Bhavana',7th D' Marr

ihimmaiah Road Shivanagar

Ba;gaiore - 560 010
Phone : 080-232288&
Email : seoc@kspcb.gov.in

alpncoa iC.o. dodg!+ ddt
-d;ilr cjdi", 7d. 'a' *'rri. ai

aoisr3.-- soo oto
drrdod , 080-23228864
q-dxd.r seoc@ksPcb.gov.in

NO.KSPCB/RSEO/BNG CITY/NGT/2020-21/ t 5 J

To,
The Member Secretary,
KSPCB, Parisara Bhavana,
Church Street,
Bangalore-560 001.

Sir,
// Kind Attn:- Sri.Uday Kumar, CEO-3//

Sir,
Sub: Conducting Training programme at BMRDA Department Conference Hall

on 12.10.2020 @ 11.00 A.M regarding NGT O.A. No.178/2017 for
lmplementation of Noise Rules-reg.

Ref 1. A Complaint lodged at Hon'ble NGT by Sri. Mohan Krishna.K in
respect to Noise Pollution

2. Meeting held at Deputy Commissioner Office, Police Department
Bengaluru on 1 1.09.2020.

3. Meeting held through Video conference on 29.09.2020.

&&&&&&

Pream ble: -

Sri Mohan Krishna H, a resident of Bengaluru, has iodged a complaint against
indiscriminate use of unregulated Horns and Modified Silencer fitted to the vehicles,
causing Noise Pollution in and around the residential area. The same was considered at
Hon'ble NGT (with OA No.17Bl2017) and directed to submit the detailed report on the
matter. As per the decision of the Committee, KSPCB (Nodal Agency) has submitted
lnterim report to the Hon'ble NGT, Chennai on 12.08.2020.

Based on the interim report, the Hon'ble NGT has directed vide order dated 17-08-2020
that "the committee to go into in detail and submit a detailed further report as directed
by this Tribunal by the order mentioned above on or before 27 .11.2020 through e-filing".

Lr)+

Ct

1-

%
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v
€ Website : http://kspcb.gov.nic.in
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in view of the above, video conference was heid on 29 09 2020 @ 12 00 Noon' The

following Members were attended the meeting

1. Dr.M.L.Munial, Professor (EMERITUS)' llsc' Bengaluru - As Special lnvitee'

Z S*i.ftft" Panth, tPS, Deputy Commissioner of Police' Command Centre'

3. sri G. Thirumurthy, eoaiiionlr oir"ctor, Regional_Directorate, cPcB, Bengaluru.

4. Sri.R.V.Kantharajir, o"p,l-Oit""i"r of iown Planning' Bengaluru Development

AuthoritY.
5. Sri.Somesh, Executive Engineer for Director.of Municipal Administration (DMA)'

6 iri 
-S 

Cop"la Krishna, Cii and Rural Planning-Joint Director' BMRDA'

i 5ti Snir*"i. B. Patil' Additional Commissioner for Transport Department'

Members Absent'
1. Director of Town Planning Authority
z-ComnrissionerforBruhat-BengaluruMahanagaraPalike(BBMP)

During the meeting many of the members is of the opinion that' they need

orientation programme to 
'unolrstano 

more about Noise Pollution, the Rules and

Regulations involved, th"-'R;;;;;bility etc ' Further' they have requested

Dr.M.L.Munjal, Professor, to conduct training programme in this regard lt was resolved

in the meeting to conduct ri"ining Piog'"''i.|i o'i 12j0'2020 at 1'1 A'lvl in the'BMRDA

Conference hall, Ali esrar niao, "Bengaluru, wherein Dr'M'L Munjal' Professor

irH/lin'iiusl. llic, Bengaluru is the Resource person. Therefore it is requested to send

i." *n"urn"O ot'cer aiong ;iti, th" Noi." level meter enabling the Stake Holders to

,nouotrno the operation oithe equipment and standards stipulated for various zones.

Receipt of thls letter may be kindly acknowledged'

Copy t9:'
"1:TheChiefEnvironmentalOfficer-3,forkindinformationandneedfulactiont;. 

i'|.i.#;;r:r.r"ir, S"i""iitic Offi"",, Central Lab, Nisarga Bhavan, for information

and further needful action

3. Case file.

Yours faithfullY
sd/-

Senior Environmental Officer
Bengaluru CitY.

fu0r'l t---
Senior Environmental Officer

Bengaluru CitY.

2
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080-2s586321

d*doeet'/ E-mail : ho@kspcb.gov.in

du5{,t:6/Website : http://kspcb. gov. in

Sub:
Ref:

The Principal Secretary to Govemment,
Dept., of Ecology and Envirorunent Department,
M.S Building,
BENGALURU.56O OOI.

a

MEMBER SECRETARY

25581383,25589112
25588151 . 25588270
25588142. 25586520
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"",egptgfiC3yeBOrl'6,lftE,D5l"o:. # 4e, church street Bensaruru s60 001 Karnataka rND|A

i .,, i.il]?fiTo, j"

,'".4^n

Sir,

Submission of Status of Noise Monitoring Equipment - Reg.
Hon'ble High court of Kamataka Order in W.P No.1262912020

The Board has placed order for procuring 176 Sound [rvel Meters out of Board
firnds. In this regard, M/s. Saksham Scientific Instruments Pvt Ltd have already suppiied
114 Noise level meters, out of which 108 NLM were distributed to Bengaluru city police
commissioners officers to equip the Police Stations(Law & order) ofBengaluru city and the
remaining 6 Noise Level Meters are handed over to the Regional offices of KSpcB. Training
on handling the Noise level meter is also given on 13-10-2020 and 14-10-2020 by the Firm to
the Police personnel. The remaining 62 NLM are yet to be supplied by M/s. S.v Analyicals
P\4 Ltd., and is delayed due to Covid-19.

Further, the Chief Secretary while reviewing the directions of Hon,ble NGT in O.A
681/2018 d'ated':2t.8.2020 has directed to procure additional 125 NLM ro distribute 67 NLMs
to Motor Vehicle Inspectors, 40 NLMs for the Bangalore Traffic police and remaining 1g
shall be distributed to the Regional Olfices of KSPCB.

This is for your kind information

Yours faithfully,

\r(I\\
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K$rnliii i,."r.;i \tat6: I"$llttttti'lt t--tJ!tti^ill E-!t;'!'| i}
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..ParisaraBhavana',,,lstto5thFloor,#49,ChurchStreet,Bengaluru.56000l,Karnataka,lNDlA

KSPCBA,IS/CEO1AQMC12120/ Z)B Date:

le 'l i.J !To,

The Principal Seqetary to Govemment,

Ecology and Environment Departmalt,

M.S Building,
BENGALURU.56O OOI.

Sir,
Sub: Seeking Financial Assistance for procuring of Noise Level Meters - Reg'

Ref: 1) Directions of Hon'ble NGT Principle Bench, New Delhi in O'A No'681/2018,

Dated: I 3-03-201 9.

2) Directions of the Hon'ble High Court of Kamataka in W'P No'6038/2019

Dated:30-8-2019.

3) Proceedings of the meeting held under the Chairmanship of Chief Secretary,

GoK on 8-'1-2019.

4) Proceedings of the VC meeting he'ld under the Chairmanship of Chief

Secretary, GoK on 1-9-2020.

5) Proceedings of the 2nd meeting held under the Chairmanship of Chief

SecretarY, GoK on 19- 10-2020.
d'****

The Board has placed order for procuring 176 Sound Level Meters out of Board

funds. In this regard, M/s. Saksham scientific Instruments Prt.. Ltd have already supplied

114 Noise level meters, out of which 108 NLM were distributed to Bengaluru city Police

commissioners officers to equip the Police stations(Law & order) of Bengaluru city and the

remaining 6 Noise Level Meters are handed over to the Regional olfices of KSPCB. The

remaining 62 NLM are yet to be supplied by M/s. S.v Analyticals Pfi. Ltd., and is delayed

due to Covid- 1 9 .

Further, the Chief Secretary while reviewing the directions of Hon'ble NGT in O'A

68112018 dated:2l.8.2020 has directed to procure additional 125 NLM to distribute 67 NLMs

to Motor Vehicle Inspectors,40 NLMs for the Bangalore Traffic Police and ronaining 18

shall be distributed to the Regional Offices ofKSPCB and to send proposal seeking financial

supporl 10 the Govemment

"arp,# udf &rr3, d8id o& d&1!," AVOID USE OF PTASTICS-BE'TCO' FRIENDTY

.{



Hence, it is submitted that the approximate cost of each Noise Monitoring equipment
ranges fiom 1,90,000/- to 2,00,000/- including calibrator, printer and rripod stand as per the
latest procurement done by KSpcB. The Totar cost for 125 equipment works out to
Rs.2,37,50,0001 Rupees Two crores thirty seven lakhs and Fifty Thousand only as per the
purchase order issued to M/s. Saksham Scientific Instruments p\,t Ltd, Mumbai).

Therefore, it is requested to extend financial support to the Board from Govemment to
procure I 25 Noise Monitoring equipments.

Yours faithfully,

MEN{B SECRETARY-

6-
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{oru{r/ rax : 080-2558632 1

de$eer/ E-mall : lro@kspcb.gov.in

dr.f"6L#/Website : http:/ikspcb.gov.in

t\

6
,i ir

25581383. 25589112
25588151 25588270
25588142. 25586520
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l.6lffF,,,1,ij"r"tC {i"n,,"n 
street. Bensaruru uBo.flgu1' Karnataka, rNDIA

.',

'lo.

Copy to: The Commissioner, Revenue Department,

inlbrmation and further action.

The Principal Secretary to Govcrnment
Revenue Department (Disaster Management)
I st Gate , Room #627, 6th Floor,
M.S Building, Bengaluru.

Sir,

Subject: Implementation of Hon'ble NGT O A No.68l /2018 - Reg

Reference: Proccedings of the 2"d Meeting held under the Chairmanship of

Chief Secretary, GOK on 19-10-2020.

The Hon'ble National Green Tribunal, Principal Bench, New Delhi in original

Application No. 681/2018, Dated 08.10.2018 has issuetl various directions regarding

improving of air quality in Non attainment cities in the country.

In this regard, during the 2nd review meeting held under the chairmanship of Chief

Secretary, GoK on 19-10-2020 vide reference, decision was taken to include The Member

Secretary, Kamataka State Pollution Control Board, as a Member of Disaster Management

Authority.(Copy of the proceedings enclosed)

Hence it is requested to include the Member Secretary, Kamataka State Pollution

Control Board as a Member o1'Disastcr Management Authority so as to submit compliance to

the directions of Chief Secretary.

With regards

Yours sincerely,

sd/-

Member Secretary.

K.C Road, BENGALURU for
lo^. -'

Membe*ecretarv--&
"ral,,o5 udd &drl, dEnd a& d&1!" AVOID USI OF PLASTICS.BE'ECO' FRIENDLY
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""fiHft'SfcgitB6?lulffg)lfig"ttt',.ln"t Street' Benga.ur"-uBo"*ool' Karnataka' IND

To,

IA

The Member Sccrctary,
Central Pollution Control Board,

Parivesh Bhawan,
Delhi-110 032.

Sir,

L/ quality in Kamataka

, With regards
Yours sincerelY,

sd/-
Member Secretary

Subject: Implementation of Hon'bie NGT O A No'681/201 8 - Reg

Reference: I ) Proceedings of the 2'd Meeting held under the Chairmanship of

Chief Secretary, GOK on l9-1 0-2020'

2) CPCB letter No F No A -|4011I]r12019-WQM-I/9I98'
Dated:25-1 1-2019.

***{'****

The Hon'ble National Green Tribunal, Principal Bench' New Delhi in original

ApplicationNo.63l/20lS,Dated08.l0.20l8lrasissuedvariousdirectionsregarding
improving of air quality in Non attdinment cities in the country'

Duringthc2"drevicwmeetingheldunderthechairmanshipofChiefsecretary'GoK
on19-10.2020viderei-erence(1;,decisionwastakentoutiiizetheECfundsforairquality
improvementinnon.attainmentcitiestothetuneofRs.40croresdepositedmoneyofstatc
Govemment with cPCB and for releasing the same towards mitigation measures suggested

by the Hon'ble NGT.

FurtherincompliatrcetoHon,bleNGT(PB)NewDelhidatcd.6-12-2018ino.A
No.l2512017witho.ANo.2,1712017'itwasdircctedthataSumofRs,50Croredeposittobe
made by the state covcrnment as a intcritn conlpensation for restoration of the Environment

withtheCPCB.InthisregardRs.l0CroreshasbeentransferredtoKSPCBvidereference
(2)toprovidethelogisticsarrangementsforthecommitteeConstitutedunderthisorder'

Hence it is requested to release the remaining Rs.40 crore deposited money by the

state Government with CPCB, to take up the mitigation measures for improvement of Air

"m,!,re odd 3O*, dEid 6,i d;ri," AVOID UST OI' PI.ASTICS-BE'ECO' FRIENDTY

a\



Copv to:
l) The P.S to Chief Secretary. GoK, Vidhana Soudha. Bcngaluru fbr kind infbrmation.
2) The P.S to Principal Secretary to Governrnent. Ecology aud Environment Depaftment,

M.S Building lbr inlbrmation.
3) The ChiefFinance Officer, KSPCB for furthcr needful action.

Mcrnbcr Seclcl ary.,..,y
\_l-YL1,- -./'
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Di:: .r l'; :"

ha^tu'---
Senior Environmental Officer,

Benga lu ru City

I

ZoFat OfiicG, Eangalore Cit}
tiitaag€ gnalaria' '.'it i f'Ja'r

l,imnraiah Roaa. Shr!ar i,qa,

Eangalore 560 010

Phdne : 080-23228864
Einail seoc@kspcb.gov.ir,

ali' ::'i '- _'

',,6i.
C80.?322t'3tr1

seoc@jkspcl, qoi ir

To,

The Member Secreta ry,

KSPCB, Parisara Bhavan,

Bengaluru-560 001.

5ir,

//Kind Attn:-AQMC Cell//

Sub:-Submission of Proceedings of the District Task Force Committee meeting held on

05.03.2020-reg.

Ref:-District Commissioner, Bengaluru letter Dt:-28.02.2020.

Please find herewith enclosed the Proceedings of the District Task Force Committee meeting

held at District Commissioner Office on 05.03.2020 in Annexure-l and also formation of the Ti:k Force

committee Stake Holder Departments list enclosed in Annexure-ll.

This is for your kind inlormalion.

Your's faithfully,

Encl:-An nexu re-l & ll

No.KsPCB/RsEo/BNG-ClrY/rAsK FoRCE/2019-20/ B I t

Website : http://kspcb.gov.nic.in



PRo( l'lI'II)INGS ()l" THF- t)lsrRIC'I'TASK I.-oltcE ar()t\,Il\{ETl'r,tli \{F.[t rN(i
tIELII At' DISI'I(I( "t' COMM I SSION I,)t ()FIj.t ( ].; oN 05_()3_2020

sl
No

Particuiars Nltn-re

Narrrc o1'thr Prcs id iug Ol licer Shri G.S.Shivamurtlrl,.
l)cpu1y ('ommissioncr.

Bengaluru D:'stricr
Narno of the olficers atlended Alncxure I

Preamble: The central Pollution Control Board (cpcB) has issued the directions o,0l-
07 -2016 under Section 18(l)(b) of the Air (prevention and Control of pollution) Acr,
I 981 regarding prevention and control of Air pollution in non-attainment cities and iowns
includes Bengaluru, Davanagere ard Hubli , Dharwad in the state of Karnataka. The
Ambient Air Quality in such cities are not comfirming to the stipulated standards.
Particulate Matter (PM16) is in higher concentration when compared to the National
Ambient Air Quality statndards. It is reported that the studies conducted in the past have
broadly identified the major source of Air pollution in the urban areas incluie (a) re-
suspension of road dust (b) vehicular emissions, (c) buming of Bio-mass, 

".op 
."ridr".,

municipal 
,solid waste, garbage, (d) construction and demolition activities, (ej industrial

sources, (f) diesel generators sets and O fuel usage for domestic and commercial
activities. In pursuant to the central Pollution Control Board directions and Kamataka
state Pollution control Board recommendation to combat Air pollution in non-attainment
cities, it is proposed to draw action plan and co-ordinate to the efforts of various slake
holder departments ior cffeclivc implcnrcnlation of thc action plan lor control Air
Pollution.

Hence, Deputy comnrissioner, Bengalur has conveyed a meeting with all the stake holder
departments to discuss the action taken on the mattcr on 05-3-2020 at 10 AM at Dislrict
commissioner office. Accordingly, representatives of the different Gor.t departments
have been attended the meeting.

Sri S.Madhusudhan, senior Environmental officer, Bengaluru city. Karnataka state
l)ollution control Board has welcomed all the members and representatives of the task
force committee and inlbmred that, the cl,CB has already approved the action plan
sr:brrilted b1, Gor'1 of K::latak:r to abatc thr .tir pollution in tlic Bcngahriil cit_\,. IIc irlsj
states about the intention of the today's nreeting and asked to submit thc action taken on
the matter.

1

Date of the Meetin 05-03-2020

i

Smt Sri Roopa, Additional Deputy commissioner states that, the action taken on the
proposal submitted for short term and long term program to abate the Air pollution in
Bengaluru city may kindly submit to the meeting and also in future to take fu(her
actions. Further, she also states that, the latest report on the action taken may be
submitted within 15-03-2020 without fail.
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Accordirrgl,r,- the lilllorr,rng tir l.rr rr l n t c n r s tlrrt .,rrt.,ltittccl rite rlL:tails ol.irctjon trrlir,ir hr
.11... ;. '1rq11l1g ( i(,l1ij rt1t ,.1l\

I. I{c ional 'I ra ns ort Oflicc: -

a. The Emission 'l'esting Ccnters are working iu the dilferent parls of the

- Bengaluru cit1, nn,1 the r,achines havc been calibrated ol)ce in six urollths.b. The registratio,s oI nerv r,ehic]es ha'e becn i.creased a,d ner,,, vehicies
are on the road. A policy decision is needed to stop the registration ofnew
vehicles.

c' The registrations of Erectrical vehicres are under process and the number
ofvehicles are also increased.

d. The Awareness program has been conducted every year in the month of
November.

2. Bensaluru Metro Transn ort Cornoration
The satellite bus
Bengaluru city.
satellite bus term

terminals have already working in different parls of the
In future some more places ha.r,e been identified and

inals will be made.

a.

b. The BMTC has adopted the policy to scmp 15 years old buses and in the
year 2019-20 till date about 126 buses have been scrapped.

c. In co-operation with RTO, BMTC is regularly conduiting emission tests
to their buses at their depots.

d. Presently, there is no electrical vehicles are running. However, there is a
proposal to buy 300 Electrical Buses in future.

3 Brahut Bensaluru Mahanagara Palike:-
BBMP's regular job of filling up of path holes and several roads have
been made white topping instead of tar road. The white topping wi
reduce the creation ofpath holes on the road.
BBMP has already constructed multilevel parking facilities in different
parts of Bengaluru. Despite of this, BBMp is identifying the new places
for the construction of multilevel parking facility.
BBMP has identified 2 places in the .jurisdiction of BBMp and both will
work slrorllv.
BBMP has already identified and q,idened the roads. In future also BBMp
u,il! iclc:ttifv son'tc ltore roeCs lcr r,,,idcr;ing.
The Flyovers have been already constructed in the Bengaluru city.
BBMP has taken steps to remove dust and stih from major road regularly
by using mechanical sweeping vehicles.
To suppress the dust by using treated water of BWSSB by sprinkling on
the road is not yet started. A detailed project report will be made to adopt
the same.
As per the direclions of Hon'ble High Court, BBMP has removed the
street hawkers and relocated in the designated places.

a.

b

d.

f.

h



i. ihc ivluncipal Soliri \\'astc uroccss plarls hare hecrr installcd in thc
riilierent parls of iire Bcngalum anci they are r"orking sal istactoril\,.
l-lcnce, the burning on road side is cirastically reduccd.

4. Food aad Civillumly Depanment
a. It is a duty of the Food and Civil Supply, Departrrenl to havc Per-iodical

chcck on all the petrol bunks established in Bcngaluru city againsl the
adulteration ol petrol and diesel. Accordingly. regular check has becn
conducted.

5. Karnataka State Pollution Control Board
a. Karnataka State Pollution Control Board has already identified the highly

polluting areas in Bengaluru city and installed continuous online
monitoring station. The equipments are in good conditions and all are
connected with CPCB website.

b. The Board is regularly monitoring highly polluting industries. If any
industry found polluting the environment action will be initiated as per the
law.

6. Bengaluru Electricity Supply Company
a. BESCOM is supplying electricity 24 x 7 lo Bengaluru city without any

intemrption.

Mrs Sri Roopa, Additirnal Deputy Commissioner has instructed all the rrcmbers to
submit the latest action taken report on the implementation of short term and long term
program to abate the Air pollution in Bengaluru city within l5-3-2020.

Shri Madhusudhan, Senior Environmental Officer, Bengaluru City, Kamataka Statc
Pollution Control Board has concluded the rnceting with vote olthanks.

,6\
D6puty' O oner

Bengaluru Ur an District
Bcngaluru



Ilengrriurrr (tJrban) District Le\.c,'Iasli l,orcc
Annexurc-[

List of officers attended thc Bengaluru (urban) District Level rask Force nrceting
05.03.2020 at Dcputy Commissioner office, Bengaluru presided by the l)cputv
Commissioner, Bengaluru [Jrban District.

Namc of the 0fficcrs f)e parlment
rvith Desi ation

Ban alore Illectrici11, Str ply Corn an l-imited
Ban alore Electrici Sr"r ly Cornpan,l- l.imited
Karnataka State Road I'rans (}l-ilt r 0n
B alorc Metro olitan l'rans ort Corporalion

Bn-rhat llen aluru Mahana ara Palike
Food and Civil Su licr D rent

Sri.Asif Khan

ort Clor

21 Sri.Shivappa Naik

Environmental Officer, K SPCB, Regional Office,
Anekal
Environmental Officer, KSPCR. Reeional Office-
Yelahanka

SI.

No
I

2

Sri. G.S.Shivamurth
Smt.Roo e

Smt.G.Gayathri Devi

D alunrCommissioner, Bene LI

Additional De ut Commissioner
Re ional I'rans ort Of ficc

4 Sri.P.Vishwanath alore M litan l-rans oft Co ol'ationB
5 Sri.B.L.Birenath onal Trans rt Officc, K.R.Puram
6 Sri.S. Balakrishna Transport Office, Bengaluru West.

Ra lnaa

Regional

7 Sri.B.K.Nethrananda Re ional Trans ort Office, Ben aluru East
8 Sri.Sheshi.I'] Social Forest De artlrenl
9 Sri.Gan dhara a.B B uru Develo ment Authori
10 Smt. S.Kavitha Re onal Trans ort Office, Ycshrvanth ur
11 Sri.Nustratulla Ban a lorc [:]lcctricit Su I Corn I-imited
t2 Sri.Vishwanath Salanke Ban alore Electrici Su l Corn Limitcdai-I
13 Sri.M.Venkatesh Swamy 1y Suppll, Comiran.v Liuritcd. SouthBangalore Electrici

Circle, Ben uru
14 Sri.Basavara u. II.B
15 Sri.Chandhan.'f .S

16 Sri.Lakshnran
17 Sri.Yashonath
18 Sri. M.Lokesh
19 Sri.Syed lbrahim

22 Sri.Ramesh.K.M

23 Sri.M.C. Ramesh Ofhcer, KSPCB
South

Regional Office,
Ben luru Ci
Environmental

24 Sri.G. S.Manj unath. Deputy Environmental Officer,KSPCB, Regional
Office, Sarj apura

l,

20

3

Environmental Officer, KSPCB, Regional Office,
Bengaluru City West
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A bsentees for the rneeling

Allsrrtt lor tltc tlteeting
Supcrintendcnt ol I'oiice
I)e uty Dircctor, Mincs and Geologist P.r"Pitrtlrcnt

ilf.t;
J

i+

p

Dstrict Hea I th and |anr i i -i' Wel f are Offi ccr. Deparlrrlcr.tt ol Farrt i I 
-r

I{calth and Wclfarc, B14gal urrr

Bangalorc Metro Rail co:pgal91!4{94



Preantbic:

The Central Pollulion Cor.rlroi Board has issued' the directions on 01/07/2016 undcr

section 18(1Xb) of the Air (P*;;;;;;A;; of Pollution) 1981 regarding prevention aud

control of Air pollution i' ";;-;;;nt 
cities and toms inciudes Bangalore' Davanagcre'

Bensaluru and Hubli-Dhar*i'fil*';;"i f"t"o't' T-he ambi"nt Air quality in such cities

are iot confirming to lhe .tip;;,; .;l"rds. Particulate mattt'r (PMro) levels is considered for

declaring non-attainment tiiy''-g""gtf"' cily is one such non-attainment city where the

Particulate matter(PMro) '' 'i-,, 

iti"' l""tJnt'ui;on ,*tttn 
to*o""a to the Nalional ambient air

oualitv standards lt is reported 
''f;uitft" 

t'ua;"' conducted'in rhe past have broadll identified thc

.nuior sorrces of eir pottut'li t;d;"b;*tas include (a) 
"-t"'ptntion 

of road dust' (b)

,ehicular emissions, ttl ut*i"',* "r 
s;;;t^-t'op '"'io"'' 

*unicipal solid waste' garbage'(d)

consrnrcrion and demolition i'Ji"]tt*, tti*o""ijr **ttt' rrl diesel generator sets'and () fuel

usege fcr d.crnestics *d .;;";;;;i 
'a"ri'ries. rn purruunt io the ientrul pollurion ('ontrol

Roard directiont *a ru*ut'tlI;; P;ii';i'; conilor e;*a recommendalion to' combat Air

nollutiort in tlou-attainr.nc"' ?*'' it it 
'""pot"a-to 

tltu*-u"tiorr plan and co-ordinate to the

Lforts of various stake h"td;;";;p;..li. ib, 
"t,..,;r.-ir}lpternenration 

ol lhe actiutt pian tirr

conrrol cf Air pollution ,rd ;";;:; i; decided ro conslitu;e ; Task force for the Bengaluru citv'

Hence. this order,

Order No.
Date:

r coritrol of Air Pcllulion in

It is nleased to constitu

the [iengaluru citY cons
te a'lask Force for preparirg action pian fo

isting of following stake holder Departments'

flocionrtion
Dcpartnleiit
Deputy Cormrtssicner, Bengaiuru

a:.. r,.t. . B i.-,: l:- l'.,',...,., \4ember

Mernber
Commissioner, Bel.rgaluru Ciry Corporatron

-1 lrilember
DeputY Conservator

artmcnt, Bengaluru

cl Eorest, Forest

Dep
MemberTranspofi Departrnent'Joint Comm lsstoner,

Bengaluru
-5

Member
Executive Engineer. lic Works Department,

uru Division, Bengaluru'

Pub

Bengal
6

Memberblic Works Department'

Sedam Division, Sodam'
Execulive Engineer, Pul

,-tt

---- 
f crr*"*"

I

I

:iril

L



To.

-sd-

DeputY Commissioner

Bengaluru-District

/'. 
6 .a

-/-< {u "*-.--
Debuty Coenfissioner

Bengaluru-Disttict

1. DePu{ Commissioner' Bengaluru'

i. s"p..i"t."aent of Police' Bengaluru'

;. ;;;;rri"""., Bengalurucitv corporation' Bengaluru'

4. Deputv Conservator of Fo'"tt' fo'"tt l"padment' Bengaluru

,. Lt'", a.**'ssioner' Transpofl Depaflment' u"Tutu]:,.'

6. Executive Engineer, p*r,"tw"*, oepartment, Bengaruru Division, Bengaluru'

7. Execulive Engl'*"" pttttii iVt'Lt O"p**L Serlam Division'':"Uu*'

8. Deputy Direclor' Food and Uii'il Supplie> Dcparlt'tctrl- Renqaluru'

9. Divisionai Controller' *;;';';t 
"t;;"taka 

Road Transforr coryoration0rFKRTC)'

Bengaluru. ,.\cn^a. ne,...:rjmen[ of Famiiy Health anci wc]farc'

rO. Oirui., Health and Familr Welfai'e Olficer' Dep':Lme

, 1. lrTit":l;l;""t'r, District urban Development cel(DUDc)' Bengaluru'

i2. SenicL irtiviioi:,,,er'ia1 "tt;;;;Gce' 
KSPCB' Bengaluru City' Bengaluru'

Copy to: 
er, Bengalulu lor kind ilrformation'

1. Regional Commtsslon

,. *.?O"t t**tary' KSPCB' Bengaluru for informatton'
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Iicl :1. ill;,\:ii.'l'. 1:rlr.riisilt'l ilr lilt- ]''.'' lttllir':' lr::1';':r'' r'rl :S' i i : Lrl''r

l. l'lrcIlorr'blcN(il0ANo'68L2(JIli dalcd: 2i). I I 2ti19

l. l'his Ollicc lcttcr No. l'ClJ/CIrO/AQlviCl2019'20/4262' dl: I 1 '2Lrl 9'

{. C}']( B lcttcr 1'\t'r.AQM/A tY2019-20. datcd: 02.09 2019

5. PCR/Cl1()- li,\QMC/20l9-20i1'17. dltedr Ii l2'20I9
t1r*x

\\'ith leitrcncc to thc above and the strbscquenl letters citc(l under reference i1 is to

intirlrxle ti'ut- thc actior.l takcn regilrding reductiol of flir poilulion ltl Benqalurtt ciiy is as

lb llor s:

SI

l\o
Action Points

-has 
a practice of scraPping the

l,hich have covercd 8.5 lakh kms or
lTo phase out all BS-lll vclricles

laud ro increase BS-lV tleet size ot'

Bangalore Ir'1etr opolital Tl allspo

Corporation gradualll'

BMTC
buses.

I I years o[operation (rvhichever is earlier)

As per this ptactice all BSIII vehicles will
be phased out rvhich are eligible as per the

norms. As on 04.03.2020, BMTC is

operating total 66i7 buses out of rvhich

290i iis-Ill norni bttses- the piocurenlent

o[ these buses rvas stopped during
September'-2011 onsards and onlv BSIV
ncrm busts are being procruei ilt.i al

piesert theie are 3688 llS-lV rtornt bL:scs

in operatiou. All the BS-lll rorm buses wiil
br scrappeti it', phased nlanller as attd rvltt'ir

they are eligible lbr scrapping. Ftrrther: as

pcr the Cazctte Notification No: GSR889E

L)lC: l6.09 20l6liom lst April ?020 onl)'

BS \/l Noln oLrses u'ill L.e prr",cLtretl r'hich

ilrc EnYir 0nl)leni Friellcil

-!i !l.jiiri llli:::poil li,ciliiits rrrc llil:1:
provided to different patts of city arld sub

urban areas of Bangalore from inrportant

Bus Strtions as per the detttand and

rcquircment ol the public.

BIT4TC operationrl jLtrisdiction is cxtended

lill 25kurs lroni BBMP limits The viliages

n'lrich conrcs uncler BMTC operational

-i i il-,,1'-'rr.: t:ri ilir ; r ! . ii,i i{-: i.l

WI
\lv..erl"d

rhe satellite bus stands and lasl

destination of BBMP area.
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It,.tll.t. t' r I :r"ll' r' ' ltrr l '

i.'.t,,,, 1,r.,,,ir,.,r rrr(l tr;rrr:fur1 Liil:ti<: 't i

il:llli 
":'';,;;t rr"trt ttrrPr'tirnt rrt''

[i':',,' :;;i-];"'r ('tl)cr placc5 \'hiclr

cotttes tttlrlc r thc

BN'1TC oPeratronal jtrrisdi

Vie\Y 10 lncreasc tire modal shiti 1o mass

rt frotr Person'l

ctlon wilh a

I modc o[

)

trauspo
transpofiation. 'fherebY considerablc

decrcase in the use of lbssil fuels and to

l' iti the air llution.

At Present, BN1-fC buses are being

subjected to eurission check on a monthl-v

basis, lbl wh ich all tlle dePots are equiPPed

rvith comPuterized smoke elnission tesllng

lacilities ln the event il' any bus emittin3

smoke beYond the Pernlts siblc limit. action

is bcing taksn al the depot level to

.r,irhdnil the bus li<-rm oPe ration lbr taking

correcti ve nigasutes.

electric bttses tn phased BMTC has invitcd Tendet' 1br Opemtion of

lnduct Ac l2m Buses under FAN'lE-ll

nranner in Bengirtt Lt ctil' 300 lllectric

Vid. T.n,l., no 'l--l IS dtd: 18.09.201 9

After comP letior of tile tende r Plocess iirc

subicct t egarci ing isstrrl ol order rvas phcccl

belbre the bor ld lbr decision'

The Boartl ol Dilcctols dLlring the trctttttg

hclci on I'i

iiiittce lil; ;r

negotirte tirc Lates' il the bidder ciitl ttot
01.2020 as clirecteJ lo rc-

I lai lni'r-ritt',eil to itlvit': l'e-

tencler(shon tenl) bY relaxing the tcrtdcr

contlitions'lhe tendel rvts cancelled atttl it

liesh ter.rder
1 clateci: 2l i 1.2020

1yn5 floatecl bY re Iaxing the tender

conditions' 
'fhe Iast date tbr submission ts

No. l-ll

standards-

To

io

LI EICvehIal\tTCutoaC Irry
CN,I'fBfoorrloII ngonS Sent lloCiarrectcoek1aaudsbus

L] nSemlsta pcn Ptlrl1e<n1I c

05.01.2020
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I.nrail

$uueruQE-l
Email AQMC Cell Karnataka State Pollution Control Board

From

Subject

To

Cc

: R.O. KSPCB Kalaburagi <gulbarga@kspcb.gov.in>

: Action Taken Repo't(ATR) for control of Air
Pollution in Non-Attainment city of Kalaburagi as on
December-2020

: AQMC Cell Karnataka State Pollution Control Board
<aqmc@kspcb.gov.in >

: itstaff ulb gulbarga
<itstafF_ulb gulbarga@yahoo.com>,
nolairs@gmail.com, RTO, Gulbarga Regional
Transport Office, Ka rnataka < rtog lb-ka@nic. i n >,
dhogulbarga@gmail.com, dhokalaburagi-
hfws@karnataka.gov.in, DD, FCS & CA, Kalaburagi
<ddfcs.gbg-ka@nic.in >, md nekrtcglb
<md. nekrtcAlb@karnataka.gov.in >, Deputy
Controller Gulbarga Division Legal Metrology,
Karnataka <dcgulb-lm-ka@nic.in>, dudc glb
<dudc glb@gmail.com>, itstaff dudc gulbarga
< itstaff_dudc_gulba rga@ya hoo. com >, boa rd nekrtc
< board.nekftc@karnataka.gov. in >

Thu, Jan 07,2021 07:59 PM

l attachment

Sir,

Please find here with attached Action Takeu Report(AIR) lbr control of Air Pollution in
Non-ntlainment city olKalaburagi as on Deccmher-2020 lbr kind needful.

Regards.
EO.
KSP('8.
Kalaburagi.

* Action Plan Kalaburagi 07.01.2021.doc
78 KB

l ol l 08-01-2021. I I:02

h:tps: r.nrail.-ror.in h printnt.'.sage?id lll-11&lr Asia Kolka..

Action Taken Report(ATR) for control of Air Pollution in Non-Attainment city of
Kalaburagi as on December-2O2O



S.

No.

Actions Time ta rgct for
implemcntation

Responsible

agency

Commitment of n'orks
for implementing action

I Establishment of
additional

CAAQM station

March 2020 KSPCB Presently one CAAQMS
and one manual station are

working. One more

additional CAAQMS
station has been

sanctioned by GoK at the

cost of Rs 2.3 crores.

Action will be initiated to
establish one CAAQMS.

1 Source

apportionment

studies and

emission inventory
in Kalaburagi city
at the cost of Rs

Long March 202 I KSPCB Emission inventory and

source apportionment

study would be conducted

and will be completed by

June 2020 at a cost of
Rs I .31 crores.

Action Taken Report(ATli.) for control of Air l'ollution in Non-Attainment city of Kalahuragi as on Dccemhcr-2020

Implementrtion
period

(Short/Mid/Long
term

Mid

Presen t Status

KSPCB has proposed two llorc
CAAQM stations each at

residential and crrrtrrlercial zorrc irr

this regard it has hcen proposccl to

establish onc CAAQMS at KSI)('ll
RO. Offlce prem ises(Residcnt ia I

Zone) and anotlrer at KIADB ol'lice
prenr ises( Industrial Zone\. I{O.
KSPCB has addressed lettcr to

KIADB Ibr providing lancl in their.

office prenr ises.

CPCP has suggested to operalc ilt

least two more r.nanual station each

at residential erncl conrlnercial zonc.

The cost fbr the study is Rs 2.9

crores and tlrird partl, agcncl
(STUP) fbr the stud), is bccn

finalized and will be taking s1r.r(ly in
next finarrcial year.

I

I

I

I

I

I



3.0 crores.

Transport

Department

Government has issued

the GO to ban 15 years

old six seaters and above

passenger vehicles in

Kamataka vide No.

343dated 14.2.2019

Phasing out of 15

years old
commercial diesel

vehicles

Long .lanuary 20203

Continuous

process

T ransport

[)epartn']ent

The KSPCB along with
RTO has conducting

monitoring programme for
vehicle en.rission

checking. so 1030

vehicles testing have been

conducted from April
2018.

Furlher there are 15

vehicles emission testing

centers are in Kalaburagi.

4 Regular checking

of vehicular

emission for

ensuring

compliance to

emission norms

and drive against

polluting vehicles

Short

Dccembcr 201 9 Traffic Police

and'smart city
pro.ject

Authority

In order to avoid the

congestion in the road and

also increase in the

vehicular emissions- the

traffic police is identill,ing
the roads which can be

diverted for ease of traf-fic.

Good traffic
management and

re-direction of
traffic movement.

Identifying traffic
choke points &
installing traffic

Mid

It was inlbrmed thal the GO was

issued bu1 the stav on that orclcr is

in process. No vehicles \\ erc

banr.red irr Kalabulagi citl'.

It was inforrned that work has bccn

carried out regularly. At prcscnt

thelc arc 2l \ ehiclc etni:\ir)l')

testing centers in the cit;. FurtJtcr.

emission testing was also carricd

out through Parisara Vahini vehiclc

of KSPCB jointll' rvith RTO.

Alternative route/roads .trc

identified tbr diverting the trafllc irr

case of congestions.

I

I

I

I

t.
I

I



signal systems

6 Promotion of LPG

operated vehicles

Mid Continuous

prograll]lrc

-lransport

Depafiment

There are seven nos ol
Auto LPG dispensing

stations in Kalaburagi cit1,

7 Prevent and

penalize

adulteration of fuel

with cheap oils &
solvents

Continuorrs

process

Food and

civil supplies

Department

It is a continuous program

and in progress

ll Gradually restricl
sale of un-

scientifically
reprocessed oil by

the street vendors

Short

\,1id .lune 201 9 Food and

civil supplies

Depaftment

Inspections are done to

restrict sale

() Periodic check of
all petrol bunks

established in
urban and Rural

districts of

Short Continuous

process

Weight &
Measurement

Depar1ment

All the autos arountl 7tlu0

which are having pcrnrit
operating on LPCi.

lt()s

i C

It was informed by. the olficial ol-

RTO that at present arouncl 20

autos operated on batterv is uscd on

experimental basis. il that w'ill be

success there is proposal lirr
replacing with I-PG.

It is a continuous progrant anil in
progress.

Inspections are dorre to restrict sale.

It is a continuotrs process and

checks are rlacle lcgu larll,.

I

I

I

I

Once in six months

I



Kalaburagi

initiate

against

violators

and

action

the

Transport

Department

Once in six n.ronthsS hort Continuous

process

t0 Periodic checking

of emission

monitoring
equipments housed

in emission testing

centres

NI:KIl IC' NEKRTC will introduce

one battery operated buses

in Kalaburagi city by

March 2020

Decenrbcr 2020ll Introduction of
battery operated

bus service.

Dccenrber 2020 NT:KRTC, The NEKRTC has agreed

to mix 10% of bio fuel lbr
operating diesel vehicles

and blending of Ethanol

for petrol vehicles is being

done by the oil companies.

Continuous

process

l.ong

12 Usage ol bio fuel

in KSRTC buses

City
Corporation

There is one mechanical

sweeping machine

procured by Kalaburagi

City Corporation

Short Continuous

process

13 Regular cleaning

and sweeping of
roads

It is a continuous process and RTO

Inspeclors will carrr out monitorinS

regularly.

Not yet introduced. the dectstotr

will be taken b1- H.O. Bengalurtt.

hence no information u,ith the

officials of Kalaburagi citl .

Not started in Kalaburagi citl

It is a continuous process. L.r Citl
Corporation lhere is one eristittg

mechanical sueeping machinc ic

under maintenance fiom past 2

years and hovrercr. regular clecning

I

I I

I

I

I

I



t4 Procurement

more no.

mechanical

sweeping

machines

of
of

Mid [)cccnr bcr ]0I 9 City
Corporation

Additional sweeping

machines proposed to
procure

t5 Filling potholes

and road cuttings

to f'acilitate smooth

Ilow of vehicles

Continuous
process

City
Corporation

Kalaburagi Citl
Corporation is laking stcps

l6 Tree plantation

along the roads

and development

of green belt in
open areas, traffic
corridors. public
places. vacant CA
sites

S l.rort

Shor( Continuous

process

City

Corporation
About 30000 samplings

both garden and road side

are made during 201 6 to

20l9andproposcd
additional plantation

Adoption of parks

by industries under

CSR

City
Corporation

December 201 9 City Corporation

t8 Identification and

development of C

& D waste

Sholt

\{id Vlarch 2022 City
Corporation

Kalaburagi city has

identified a site at the

existing landfill site and

arrd sr.leeping ol' Lhc roirtis callietl
out nranually in KllabLrllgi city.

City Corporation DPR is flnalizecl

but therc is no plan lirp n1oc11r'i11r-

additional nrcchlrrrical srr ce pinl.:

machines.

It is a continuous proccss ancl everv
year before .lunc (Monsoon scason)

Colporali()n r.rill lill all thc cristirrg
potholes.

It a continuous process.

has been carried out

Corporation regtriarlv in
limits.

[)]antation

hr, ( it1

thc citr

Prcscntll, Citl ('o lprrlat ion

maintaining thc par lis.

ts

No liulher action irr it irrlerl

I

I

I

I

I

I

I

I

lt7

I



called for tenders at a cost

of Rs 5.1 crores

processlng slte

Continuous
process

City
Corporation

Kalaburagi City
Corporation is taking steps

Covering of'

constructional site

Shortl9

Kalaburagi City
Corporation is taking steps

City
Corporation

20 Restriotion on

storage of
constructional

materials along the

road

City
Corporation

Kalaburagi City
Corporation is taking steps

Shorl

S holt Continuous

process

21 Transportation of
construction
materials and

wastes in covered

system

City
Corporation

As per the SWM Rules.

2016 of Government of
lndia. Notifi cation issued

by the corporation

banning the open burning

of garbage in the public

places. The Environmental

Engineers are monitoring

regularly.

Short Continuous

process

22 Prohibition on

open burning of
municipal solid

waste, plastic.

horticuhure waste

and biomass

Citl' Solid waste management

task lorce is constituted at

ShortSecondary

transportation of

Commercials establishments

covering construction sites.

ilrc

The officials are taking action

against the def aulters (comnretcial)

Construction matelials and wastcs

are oovered during lransportation.

Burning of solid rvaste has heen

reduced attd dool to door collccli()n

systems prevail in the cit1,.

Solid r,vaste collected is transported

in covered vehicles to thc

Continuous
process

I

I

l

Continuous



municipal

waste in

system

solid

covered

Corporation district level to monitor
and to take action in this

regard. Complaints
redressal systenr is started

24 Promotion for use

of clcancr firel in
cor.nmcrcial

establishments

Short Clontinuous

pfocess

llroccss

Transport

Department

Kalaburagi City
Corporation

25 Ensuring operation

of air pollution
control systems in
industries to meet

emission standards

KSPCB Regular monitoring o1' air
polluting induslries lbr
eftective operation of'

APC equipmcnts.

26 Regular

monitoring of
industries and

initiation of action

against defaulting

units

Shorl

Sholl

Continuous

proccss

Corrtinuous

process

KSPCB Thcre is no air polluting
industries existing within
Kalaburagi citl'. I{ou'ever

the air polluting industries

existing surrounding the

city will be monitored

regularly and action will
be taken against non-

complying industries w.r.t

Air Act.

proccssing sitc.

No action is being initiatctl

There iue two ir.rctrstriai cstalcs. onc

inclustrial area(Nandur-) is about [i

Km away from Kalaburagi city and

another Industrial [istate(Kapno0r)
is k,crted outskiltr ()l thc cit\.
Thele are tto air n,rllutirrB intirrstlic:
locatccl irr these industrial cstates.

Therc are no air polluting industries

in Kalaburagi cit1,. Cernent

industrie-s are locatcd at about 35-

40 krns awal fronr lhc Kalahulagi

city.

I

I

I

I



S hort Continuous
pl ocess

Publishing air
quality monitoring

data in local news

media.

Scptember 2019Strengthening ol'

complaint
redressal

mechanism.

S hort

Publishing air quality

monitoring data in local

news media.

Strengthening o1'

complaint redressal

mechanism.

Awareness programmes

on urban pollution issues

50 nos at total cost of Rs

5.00 lakhsShort & Mid C'o nt in uou s

llroccss

K S I'( 'I}27

Awareness

programmes on

urban pollution

issues - 50 nos at

total cost of Rs

5.00 lakhs

CAAQM station and manual station

data has been uploaded irr thc

KSPCB websitc.

Complaint redressal ntechanistn

introduced b1' KSPCB.

Awareness pl'ograntmes in scltools

and colleges are carried otrt

regLrlarll'.

-sd/-
Ilnvironrnental Offi cer

KSPCB. Kalaburagi
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fction Taken Report about Non Attainment Citv Hubli-Dh a rwad

Pream ble:
Hubli-Dharwad is considered as Non Attainment City as per the reports of monitoring during
2011 lo 2015. Centere for Science and Environment, New Delhi study revealed that Hubli-
Dhanvad is Non Attainment City. During 201 1 to 2015 period average PM10 was 93
pgm/m3 against the national standard limit of 60 Ugm/m3.

As per the National Ambient Air Quality Monitoring protocol two manual stations, one at
Lakkammanhalli industrial area, Dharwad and one at Gokul road opposite new KSRTC Bus
stand Hubli, are working since year 2001.

At present one continuous ambient Air Quality monitoring station (cAAeM ) at HDMC
premises, Hubli and two manual stations, one at Lakkammanhalli industrial area, Dharwad
and one at Gokul road opposite new KSRTC Bus stand Hubli, are working and data being

1
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No : KS PCB/RO(DWD)/Non Attai nment Cily 12O20 -21 I DATE:

One Continuous Ambient Air Quality Monitoring Station (CAAQM ) at HDMC premises,
Hubli ls working since year 20'17.

As per NGT orders dated: 0B-10-2018 &20-11-2019. This office has to instaJl one Ambient
Air Quality Monitoring (Manual) Station for background. Task Force Committee, Dharwad
meeting was held on 27-11-2019, as per the proceedings of the meeting regarding
lmplementation of approved action plan for non attainment city Hubli-Dharwad. As per
Board office Memo No.4263, dated: 06-1 1-2019 CPCB has allotted 12 Lakhs to Hubli-
Dharwad for the implementation of 27 action points. This office has proposed to lnstall an
Ambient Air Quality Monitoring (tvlanual) Station (background) at UAS premises. The
matter with respect to installation of Ambient Air Quality Monitoring (Manual) Station was
discussed with Director of Research UAS, Dharwad . They have agreed for the installation
of AAQM station at UAS, Dharwad, the process of MOU is completed.

Action taken report w.r.t Approved Action Plan:

This office has conducted total 4 Task Force meetings from 2018 to 2020 under the
chairmanship of Deputy commissioner, Dhanvad along with Line Departments and stake
Holders for implementation of approved action plan for Non Attainment City, Hubli-Dharwad
all the meeting proceedings were fonryarded to Board office the action taken as per the
action plan is as under;

Action point 1: Establishment of Additional CAAQM Station:



regularly sent to State Pollution Control Board and Central pollution control Board and also
displayed in KSPCB and CPCB website.

One more additional CAAQM Station is sanctioned by GOK at the cost of Rs. 2.3 Crores at.
Hubli-Dharwad. The identification of land for new station(Residential Area) is under
progress.

Action point 2, Source a pportionment studies and emission inventorv in Non attainment
cities at the cost of Rs. 3.0 crores each(aprox)

Source apportionment study and emission inventory in Hubli Dharwad is entrusted to
M/s. C-STEP Bangalore. The Board has already issued letter to C-STEP, Bangalore to
conduct the Source Apportionment Study and Emission lnventory of Hubli Dharwad-City
vide BO. Letter No: 6343 dated: 04-03-2020 the reply from C-STEP is awaited.

Action point 3: Phasinq out of 15 years old commercial Diesel Vehlsles:

The 15 years old vehicles are more polluting in nature and needs to be banned for plying

on roads. The RTO Hubli and Dharwad submitted that as per the Govt. order, they are not
renewing the license of 15 years old vehicles and also cancelled the vehicle registration.
They also submitted that 15 years old vehicles of 186 No's from RTO Dharwad (West) and
482 No's from RTO Dharwad (East) were cancelled the vehicle registration for the period

from 01-0'1-2020 to 30-04-2020.

Action Point 4; Reqular checkinq of vehicular emission for ensurin-q compliance to
emission norms and drive aqainst pollutinq vehicles

The RTO submitted that the vehicular emission monitoring is being done in association with
KSPCB Dhanrrad regularly. The checking details in Dharwad including Dharwad East and
west RTO offices are as follows:-

The details of vehicular emission testing conducted by RTO and KSPCB is as under,

Period

18091 1230April 2019 to April 20 (

ular checkin
986 162

Rs. 19,26,750/-

Rs.1 ,82,000/-

Vehicular Emission monitored statistic in Dharwad for the year 2019-20 up to March
2020

Type of
vehicle

Total No of
vehicles

Confirm Percentage Non confirm Percentage

Petrol 721 700 97 08% 21 2.91%

Diesel 1250 1204 96.320k 46 3 68%

Grand Total 1971 1904 96.60% 67 3.39%

2

No.of Vehicle
checkedI

No. of cases
booked

Fine collected

I

I

November 2019
(emission checkinq)

I



Action point 5 Good Traffic lvlanaqement and re-direction of traffic movement ldentifVinq
Traffic Chokinq Points and installinq traffic siqnal svstems

The DCP traffic Dharuvad submitted to the committee that there are mainly six traffic
choking points viz,

1 . f raffic lsland Hubli,
2. Rani Channamma circle Hubli,
3. Hosur Cross Hubli,
4, Gadag Road near Railway station Hubli,
5, Gandhinagar Cross Dharwad,
6. Jubli Circle Dharwad

They have installed traffic signal systems in order to avoid traffic congestion.

The Deputy Commissioner of Police Traffic Division Hubli and Dharwad informed that they
are maintaining the good Traffic Management system in Hubli Dharwad cities, the details
as below;

SI.,NO Description No.of points
1 Good Traffic Management 20 Nos
2 Re- direction of Traffic 

^/lovement3 Traffic Choking points 27 Nos
4 lnstalling of Traffic Signal Light B Nos

Action Point 6: oromotion of LPG Operated vehicles

To promote LPG vehicles. The RTO brought to the kind notice of the Deputy Commissioner
that shifting of Diesel/p€trol vehicles to LPG is expensive and insisting to new auto/cars to
adopt LPG is difficult.

There are already 3 LPG dispensing stations are under operation. The CNG points are
identified and 2 CNG centers are proposed.

It is decided to take action against the fuel adulteration. The representative of Food and
Civil supply informed that there are no complaints received for fuel adulteration and also
informed that it is continuous program and in progress, periodic checking is done to prevent
use of cheap oil and solvents.

Action Point 8: Graduallv restrict sale of un scientificall v rep rocessed oil by the street
venders:

The representative of Food and civil supply Department informed that the selling of cheap
oils and solvents in streets controlled and watch on the sale of reprocessed oils and
solvents is undergoing and no violations found and also informed that it is continuous
program is in progress and periodic checking is done to restrict the sale of reprocessed oil
by the street vendors.
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Action point 7: Prevent and Penalize adulteration of fuel with cheap oils and solvents;

16 Nos



The representative of Food and civil supply Department informed that the petrol bunks are
periodically verifred along with concerned oil companies. During April 2019 to November --

2019, ten petrol bunks have been inspected and no discrepancies were observed. Regular
inspections are being conducted.

ActionPoint,10:PeriodiccheckinqofEmissionmonitorin'qes@
testin centers

The RTO Dharwad informed that regular inspections of vehicular emission testing centers
are being conducted. There are 43 vehicular emission testing centers are existing in Hubli-
Dhanirrar. These centers are checked once in six months regularly & conducted awareness
programs The Deputy Commissioner informed to create more awareness and check more
number of emission testing centers to verify the calibration of emission testing equipments
and to initiate action against the violators.

The Divisional Controller NWKRTC Hubli informed that they will introduce Electric Bus

shortly on trial run and it is approved and the purchase of 50 battery operated buses is
under progress. AIso informed that the Central Office has already called Tender and same
is under progress..

The Divisional Controller Hubli informed that the Bio-fuel introduction has failed as the
engine parts were getting choked further action needs to be initiated. They are not using
Bio fuel , The matter was already intimated to the Central Office Bangalore, the
information will be submitted after getting the details from Central Office Bangalore.

Action Point 13: R ular Cleanin and swee n tn o of roadso

The Commissioner HDMC informed that

1. There are two Mechanical sweeping machines and 3 portable sweeping machines
for mechanical sweeping of main roads. The HDMC has 25'12 pourkarmikas
deployed for various sanitary works including sweeping of total 2380 Km of road
length, categorized as;

' A type Roads (Daily sweeping- Commercial and main Roads) -357 Km
. B type Roads (Alternate sweeping)- 1248 Km
. C Type Roads( Once in week sweeping)- 775 Km

The micro plan for the same has been prepared and executed.

2. Dust is cleared from medians of roads and footpaths on timely basis.
3. HDMC also deployed 176 Auto tippers and 200 push carts (for road width less than

2 mts) for door to Door collection of waste from households and commercial
establishments and 75 tractors for collection of silt from storm water drains and
dusUweed from roads to ensure littering of waste on to open drains and on road
sides.
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Action point 9: Periodic check of all petrol bunks established in Dharwad District and
initiate action aqainst the violators.

Action point 1'1 : Introduction of Batterv Operated bus servrce:

Actic,n ooint '12; Usaqe of Bio Fuel in KSRTC buses:



4. Hubli-Dharwad Smart City Limited also deployed 15 Nos Auto tippers for collection
. of bulk waste.
5. 615 Black spots, where garbage used to be dumped on road sides have been

completely eradicated.

The Deputy Commissioner directed the Commissioner HDMC to stop the dumping of
garbage near road sides and other public places and to clean the roads on regular basis
which would minimize the dust pollution. The HDMC Commissioner was informed to
dispose the municipal solid waste dumped on road sides as per the Solid Waste
Management Rules 2016.

The Commissioner HDMC informed that 17 mechanical sweeping machines are proposed

to be procured. Considering newly constructed 450 Kms of concrete roads, the total length
of roads is re- assessed and hence 10 extra sweeping machines are required. Tender
under process to procure sweeping machines on hire basis.

Action point 15. Fillinq Potholes and road cuttinqs to facilitate smooth flow of vehicles

The Commissioner HDMC informed that 114617 Sq.m potholes were identified and filled .

Tender for porthole filling is awarded to the contractors and filling work will be taken up as
an when the port holes appears.

Action point 16: Tree plantation alonq the road sides and development of qreen belt in
open areas, traffic corridors, Public places vacant CA sites

The Deputy Commissioner informed the DFO Forest department and HDMC to plant more
trees along the traffic corridor and open public places. The Comnrissioner HUDA is also
directed to make compulsory plantation in the residential layouts. The Commissioner HUDA
informed that in association with Forest Department will prepare action plan for
development of green belt on road sides in residential |ayouts at Sy. No. 31 1 of
Bharidevarkoppa and Sy.Nos. 40 to 50 of Tadasinakoppa and will submit the compliance
report.

Action point 17: Adootion of Parks bv lndustries under CSR:

The HDIVIC commissioner informed that there are 430 No.of parks in HDMC jurisdiction,
out of which, Residential Welfare Associations are maintaining 5 Parks ( Lingarajnagar,
Kumbakonam etc), Under Amrut Rejuvenation Project lakes such as Kelageri, Kolikere,
Unkal Lake park and Tolankere parks will be developed by Hubli-Dharwad Smart City Ltd.

Action ooint 18 ldentification and develop ment of C&D Waste processinq site:

The HDMC commissioner informed that the HDMC has proposed C& D Waste Processing
plant of capacity 50 TPD at sanitary land fill site Shivalli Village Dharwad District. Four
locations are identified for temporary storage of C & D Waste,The plant will be operational
by June-2021 . The Deputy Commissioner informed the HDMC commissioner to notify the
C&D Waste processing/disposal site and follow the procedures as per the guidelines issued
by the CPCB and C&D Rules 2016.

Action point 14. Procurement of more number of mechanical sweepinq machines:
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Action point 19: Coverinq of constructional site:

As per the HDMC commissioner all bulk waste generators and C& D waste generators are
covering their sites; small and individual residential constructions will be insisted to cover
the sites.

The Deputy Commissioner informed the RTO and HDMC commissioner to randomly
monitor transportation of construction materials and wastes in covered system.

Action point 22; Prohibition on open burninq of municipal solid waste, plastic, horticulture
waste biomass

The HDMC Commissioner submitted that the door to door collection of municipal solid
waste is carried out with 100% coverage of all households and commercial establishments
by using 176 Auto tippers, 200 push carts, 75 Tractors, hence there is no open burning of
garbage. and also given awareness/training to Pourakarmikas regarding
segregation/handling of plastic waste Horticulture waste. HDMC has started garden
/community composting in 12 parks/gardens, ensuring not burning of waste.

The Deputy Commissioner informed the HDMC Commissioner not to burn municipal solid
waste in the public places.

The HDMC Commissioner submitted that HDI\t1C has constructed 5 stationary compact
stations for secondary transportation of municipal solid waste. Out of 5 , 3 have been

commenced and another one will be operational by June 2020 and another one will be

operational by August 2020. The Compactor station comprise on 18 cum capacity
compactor containers, which will be transported using hook loader vehicles. The entire
secondary transportation is carried out in covered system.

Action point 24: Promotion for use of cleaner fuel in commercial establishments:

The representative of Director, Food & Civil Supply Department submitted that HDMC,

Food & Civil Supply Department and the concerned Oil companies are regularly conducting

checks & raids and will be insisted to commercial establishments for use of cleaner fuel.
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Action Point 20: Restriction on storaqe of constructional materials alonq the road:

The HDMC Commissioner informed that all bulk waste generators and C& D waste
generators are storing the constructional material in their sites, small and individual
residential constructions will be insisted not to store the constructional materials along the
road. The Commissioner also informed that HDMC has notified to public for dumping of C&
D Waste at the Shivalli MSW site to prevent dumping of C& D waste along the roads.

Action Point 21; Transportation of construction materials and wastes in covered svstem:

The HDMC commissioner informed that , for transpiration of C& D waste, the RTO
Department has been instructed to randomly monitor transportation of C& D waste in
closed vehicles.

Action point 23: Secondary transportation of municipal solid waste in covered svstem:



Action point 25, Ensurinq operation of air pollution control systems in industries to meet
emission standards

The Regional office KSPCB is regularly monitoring the air polluting industries for effective
operation of air pollution control equipments. AIso for self-monitoring, Online Continuous
Emission [Vlonitoring Systems (OCEIVIS) are installed in two of the highly polluting industries
(17 Categories) including Common Bio-Medical Waste treatment facility.

Action point; 26 Reqular monitorinq of industries and initiation of action aqainst defaultinq
units

The Regional office KSPCB is regularly monitoring the industries for the compliances to the
consent conditions and initiating actions against the defaulting industries.

For the year 2019-20, 326 No's of inspections are carried out and based on the non
compliances observed during inspection 218 No's of Show Cause Notices issued to the
industries.

Action point 27: Publishing Air quality Monitoring Data in Local media. Strengthening
compliant redressel mechanism. Awareness programmes on urban pollution issues

The Regional office KSPCB is regularly conducting ambient air quality monitoring; the
monitored air quality data is being submitted to Board and CPCB New Delhi and also being
displayed in KSPCB website. The KSPCB has already published a general complaint
telephone No. 080-25589114 in the KSPCB website and also public can make complaint
through e-mails. KSPCB is also conducting awareness programs every year on all the
pollution issues in association with different stakeholders.

The Air Quality of Hubli-Dharwad is showrng improvement as per the records. The details
as under,

Station Code 431, Gokul Road, Opp New Bus Stand, Hubli

Year of Monitorin PM10 (Standard) 19 m/m
2015-16 60

60

Station Code 432, Lakkamanahalli lndl Area, Dharwad

Year
Mon itoring

PM10 (Standard) pgm/m3 PM10 (Actual) pgm/m3

2015-16 60
2016-17 60 76
2017-18 60 67
2018-19 60 64
2019-20 60 ol

7

60
60 BO

PM10 (Actual) p m/m

B9

BO

892016-17
2417-18

2019-20 60 1E

The Regional Office has conducted 20 No's of awareness programs about pollution control
during 2019-20.

2018-19

los

I

of



Station Code CAAQM Station, Deshpande Nagar, Hubli

Year
Mon itoring

of PM10 (Standard) pgm/mr PM10 (Actual) pgm/m"

2017-18 60 OR

2018-19 60 B6
2019-20 60 B5

This is for kind perusal & further needful.

sd/-
Environmental Officer

KSPCB, Dharwad
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Kar.ataka State Pollution Control Board
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Phone: No 08192-252895

Ar.ruertuRE-q

t()wards :r cleancr I(a rnatnli

,

\o
To,
' The lvlernber SecreatrY,

Karnataka State Pollution Control Board,

Bangalore.

"Kind Attn: AL)MC cell"

Sir,
Sub: Submission of Action Taken Report (ATR)/Status rePort

pertaining to Hon'ble NGT direction in O'A' No 681/2018'

dtd:21-08-2020-reg.
Ref : Board Of f ice Memo No:KSPCB/ AQMC / CEO / 2020 / 4323,

dtd:0+01-2021.

<<<< 0 >>>>

With reference to the above subiect, please find herewith the enclosed Action

taken Report/Status report pertaining to Hon'ble National Green Tribunai (NGT)

direction in O.A. No.68i/2018, dtd:21-08-2020 on Davangere Non-attainment city.

This is for your kind in{ormation & furthcr needful action

Your's faithfuilr,,

€.dt 4,, "lrv. EI

cL- Date;61 - o, &o ) t

-)

,

E-Mail tiaY {erc@

Errv lronmental Officer,

ptu Davangere'

ksp6!. Web site:http:/ / kspcb.kar.nic. in

"ED-&.rs-6 ?JVd &O-1,, do-d tEo.i d&.r:!"

in

AVOID USI OF PLAsTICs. AE'ECO'FRIENDLY
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,

h Ali N.{Tr\KA ST-'\T[ rot'LUI'ION CON TROL BOARD

Rt'gional Of f ict" f)avangere'

Artio:r trkrn rt,port of Air Quality Improvenlent for Davangere City

\\'ith l])c|.'ut\. C(rnlnlissi(rnrir, Di\.an{erc District as Chairpersol't' several meetings have

[.tcn c,..rutluctot] on tl5-10-ltll8, 0(:r-12-2018, 25-03-2019 & 07-11-2019 with relevant

de}lJrtt]loltt\ in rrrtlcr kr tnk!' r'lccr.ssar| action to retluct'Air pollution in Davangere city

as per the Hon'bio Nirtion.rl Grterr Trilrunal {NGT) on 06-08-2019 in respect of Original

Applicatit'rn No:6Sl / 2018.

The follor+"ing actions taken b1' relevant departments:-

1. Presentlt ont' CAAQM station installed at Regional Ofiice, KSPCB, Davangere

prenrises, this office also operating two more manual AAQM stations at Davangere

Citr', these stations Ambient Air Quality monitoring rePort were conformed as per

the CPCB norrns & also requested to provide place for one more CAAQM station at

DC ofiice, premises. (copr, enclosed)

2. As per the report from the continuous monitoring censors established under
Davangere S art City project, the Air pollution in the city is under controlled
condition. (copy enclosed) Established five censors are installed at five different
places as follon's:

A)K.R. ltlarke, B) Mandakki bhatti, C) DC Office, D) Lakshmi Floor Mill
E) Onion market.

3. The Board as given appro,al to conduct Source apportionmerrt studies and
emission inl,entorv for Non-attainment cities.

L Regular vehicular emission monitoring were carried from Regional office, KSpCB,
Davangere along with Traffic police in Davangere city.

5' The Regional office, KSPCB, Davangere has cross verified the vehicular emission
testing centers by Board vehicular emission testing vehicte along ivith RTo.

6. Concrete Roads along with Footpath (pavers) nere provided bv City Corporation.
Davangere.

7. Regular cleaning and

Davangere.
su'eeping of roads are carrying by City Corporation,

8 Tree plantation along the roads
Horticulture.

and development of green belt by Forest and



9. i\'tt'eting \\'as cotlducted untler Chairmanship trf Dcputv Commissioner' Davatrgt:rc

District-anL1 ar-loption of parks bf intiushies under CSR activitv u'as approved'

10. Notices were issued to shitt the rice mills located in the city to the designated

induskial area and also letter addressed to Board office to discuss at Governntent

ievel (copy enclosed).

11. Regular monitoring of Ambient Air Qualih in Mandakki Bhatti Cluster by Regional

Office, KSPCB, Davangere. The committee instructed the City Corporation to shift

mandakkit bhatti cluster away from the city under Smart city project.

12. The District Task Force Committec has instructed Davangere City Colporation to

identify and develop the C&D waste processing site.

Monitoring reports & pro$ess pertaining to Air pollution conkol measures indicates
that Air pollution level x'ithin tl.re lirnit.

tal Of{icer,
KSPCB, Davangere.


